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requested that the Ministry of Environment and Forests consider for giving
certificate for this port project without any further delay so that the project
can be started at the earliest in the interest of the nation. Thank you.

Request to stop dual Charging by T.V. Channels
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THE BUDGET (RAILWAY S), 2005-2006

MR. DEPUTY CHAIRMAN: Hon. Members, now we take up further
discussion on the Railway Budget, 2005-2006. Shri Bhagwati Singh.
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MR. DEPUTY CHAIRMAN: We will be skipping the lunch hour. There
will be no lunch break.

i wEd fag: aeA Seaafa geeE, § eudT SR =ed & § fR
A 36 T2 W Ao & fog g3 w9 fagn) Araar, SR eEeEe uel |

200



[16 March, 2005] RAJYA SABHA

TSR H1 T wT ¥ gafay # 379 36 92 #1 9nds w31 §) 9eied, e |
e, I 85 | g 1 ae el A Yo § o el @ W €138
foreprar i 4@ &, Yo weer o0 forenfd B ST 20 %Y <R T S A
STl W e ¥ 1 39 T # vt Y s St s wea v fee €, s
# gmdA Far , At iy e E, 3 i gfrad vam 18 € R g v
1 fad 2 g, SR 91 3Ry feag # 3 #t oo a1 @t %1 39E | 9w U
3= YT ¢ 3R IR aum St & s e Sife oy, 9% sgaer § € an
T} 3EHT g 3 ot T YA s & S 9 A €, adt swme fey
® ¥ 1 9w winfaw IR W FE TEH-NY e W HeEe TRE 1 TR gan €1
T T st T el TS T I ¥ ) SR R S ¥ 9w W ST WA e
3l @rdt w1 farear Brm | S # s fo e Yo et 5 T o e wiwd
g o & Afh 30 ST ) 3@ § var e ¢ o 9! ot~ e T ¥ )
= agd iy & i S e wid ¥, 3Tt 1 Ao 59 woe § fear e ved,
FY W o Wi &, foQ o o v, T o e = ver ¥ few @
amavas § f w dremrea diem s e R 38 yeeE @ fawr @ we
URIEY, T% T e arell §ie ¥ S I Hrer 37 & ST 3 93 8, 98
1 71 {1 A=, frach SR 9% war gen e aftdl « faua +& wg, % st
o1 § 3R 59 9K o o 7E s T R, A 1o A1 gemd wSh iR s
T ], ST IS WY 31 St W oW | g st 3R 3ud i gerd
v s aifey, o sit anfera €rm, foren @ & snftie qee] W o) v, w=itfs
&t S g S wifeg, T feAites w9 Al o1 @ ¥ ol AR @ Ty AR At
R, @ s1vra § T = e 1 @ urdht ¥ 1 7% feafa ot @ e dm wiR W
e, T ferife gamd 1 S %19 §, 9% 9 Dl 9ol STUT—39 THR I8 Th 7R
TR ¥

arer, o e A graumd st =y, forg we @ gean et aifey, el
AR ¥ ey s =neT Yo # T A < fA, ow g =en =1 @ 8, R
qftons 4% & for Yo IR e 1 oiva fasat ot & wdte @ wfava wr d, Sifea
T 9N 7€ IR W1 7 ¢ TR W T e & wfee @ Sy, s dve feans @
TEa—gafan fo qean @ R, gfow 1€ R, < giaud a9 afeg, 3 Sooer =6 §
Ay g wel 31 @ ¥, Sl & Siod %1 a8, T feafa # 98 srEm s
for e e =g, 7% v g g ® 3k 7 g gl @ f w0
7 yayA forg nfa § sen wfey, 9 76 5 e

201



RAJYA SABHA [16 March, 2005]

TEIed, 39 A% F1 HURY @A 8 FiaqeTd whet w21 F1 d9a € 3R S 8 i
ot w1 S swond & § 9 I3 g A WA 5 a9 § fawe g9 |@rae
T | R, w9 | el ot 77w frmang @ wea i s aams feseraal g
Iu Tt fRra Ft S g 97 Rl 3w T i § O 57 6 1 3AfEY
S 3 % Wi €, 3 9y T R ol frgee twt T e n @ E

ISy, 39 A F aie H VG HAEA 71 35,600 FZ FIC EH F SATAA B S
H 2004-05 B 2340 FE Afer ¥ S =99 9% W1 ¥ &R v e € T g=re
=g Fedl WY SR HEN 9 42 @1 78 Y B-AE TF T GHET 39 FA9 F
T § fo frslera! a gu H=e =01 9l )

TR, T2 T el 741 & T remor §9re =99 | S04 400 Fg F1 gig dm
1 GIEAT a9 & A% ¥ 3R 3% sufee 2om fF 97 Swre € i S fea-gea B
HYad: 39! HEd T AR T THFT S =G 1 Ig T A T Sram
ooty I U oga 59 e € 3R e @at asdt 1 o wFa1 § T ST H sTuen
Hyaq: faselt axd werit ofi farstett 1 faggdero i fear g, st sg @i w9 @
Tehll €, SAfR7 39! TR @ T 39 d9fe § Haet 100 FHIE Tua fagdis & foag
@ T ], i fyser ot | off 9 § 1 91 3Ty O 9 € R P gg e =g # e
B 37T SR HeTe =5 F W el | At fasr dwa 8§ ar=ay, 3 2004-2005
& wste J 9 3 T 3 =1 F1 o fw w2700 7 § 9, 1306 YA H 31
AT, 2004, T [F:xefu 37 gge * foran st | mrar, =re a4 # 411 g3
T wenfia 3R wgE o 5 2 1 @A o 2005-2006 F fR e TN R 411
T Tenfaa oik ggg frg I | 718 v Sre 1 9 2004-2005 | T ww
T T 411 9 QA 741d 3 957 = Sen (= 2005-2006 B R wmw mw ¥ fw
A 411 YA g 3R Eenfya feu s | 3o e ag E fE A < s € 9
efref} "pgomd & 1 S Argord forse = 1 o, 9 9i T g2 o e fe fodtz feean
T} A, (@ T S Y 39 W g W RO e o R aw g = S
1 dromd & off, 3 @ T g, s AR R sE A R M R s Aw e
efteft Siroomd € | o 2004-2005 F S IA W A1, 9% 11265 B T HT o1 SRS
F9 M G o1, 9T 41417 FUS TIC A1 ) T4 2005-2006 H &4 @ 11827 FUS
T AT A M @ 46144 FUE T ¢ 1 HRed, A fowma & aao 78 &1 9
AT weifeat g gt fasTs 2 o weifem wga w i A s @ ek
1 WA TEGfe 91 #1 TRIR 9 93 71 § | 98 U TR faua § 1 e, @ @
foma S8 2, I8 TF Y99 2 | ST YRV 39 W F 9eH §T1 YoV §, W Uh U
T | IR, A8 GOER T, A8 I 61 T 8, 71 e W TR Y9 F1 Iufka

202



[16 March, 2005] RAJYA SABHA

faom S e €1 8 svvent A1k feet = ff 3a wew i WER 7 18000 HUS T
F1 e favm snfide T, I URw & famm & fore =im o1 1 < gat weed @t fgan
T, B v i amafy Tl R 1 Afe s ey | fE ey qg Wi ¥, /. gg ur
N Te1 & foh 3T weW 1 Sl W 1 faFE B S ? e, SRy § g6y
) R A | SIS o WIS T 3, W e R e
1 TTRN A A A T I U sreme T S e s ¥, gan
T T A Tge ik ot ¥, ol S0 I R Y SO & qen w1 off 7 Y g
R A & A A, et 7 fE S, g e @ e w am € wrey, f A Tw
TR T AR ST W # 3| 1 R o ag ve a8 € ol A gEd
“rgrsd ¥ 3R A 2 freht =vA &1 FaEtE fem e } L (SHaum) L e,
(Fagr)., 3 wew 3w # ) T ¥ T9g0 99 g0 U 9% 3 9gAH H1 Al
A T g ¥ 3R WHIT TF 30F I H o ¢ AR e mn ¥ FEe <=
AT | IR E FHT TH G G FAN @ A 7% shEgen 5w 9 1§ 9@ g, fesw
OfrYST T R 31 T8 ST ? TER, $9 WohR i SUaT HH W HH S Wa¥l Fi
78 T =fEe | A0 aed 9% A € e, S afEdd &1 A ST W
T 137 Tow S o =nfew, o Yo et @ ) fomem o e @ w d fw A
i 1 9l A gifa # wgt & 1 e 1 @ @ ¥ SRy # FER R
FEEETT - el - TgU5E - HIaTqL - @A SR B ~ FHIFTA, et - AR
St Ao e B F Ao & o @ 3ns 9 | v g8 #1077 weond
ot S T & 1 ] o fraes e 9 i ug vehen wue W # 1 S sf  Ast
3 ¥, § -7 =wond %Y 2 ¥, e S faeelt Do At # e W 4 qe
B A ¥ 1 3T ufoms g% dr § f anm Sfyes, st dssdt | @i g ¥
39 TE B e 13 A g T8 Dt o Sw it 7 Hfed, 97 v v w i
B I ¥ 1S <9 @1 fawm v ¥ B0 gae & R o stava ¥ wfes
fraeht Srgond €, 3% A QU T &1 Fre @ ifee ) sqmymafy S, # erog v
53T o 1 € fah RyEl W BR-9i @H-IH A 3191 Hen 9o ¥, 39
3% T fen gen ¥ 1 36 SR Y 9% A 9 © e anda fg A e
TER FTH FS-IE Al ) Y U W) qrIer, 9% 98 € @ud foan
Y iR ffm & IPaR w30 i W & N De-Ir A ¥, 3 9w @
ST | Ty O T  f. (SaauT) ..

1-00 P.M
st Igaamfa: gare sifew)

203



RAJYA SABHA [16 March, 2005]

st et fdg: oft FX W@ g | ST sl i At T g, afew I A
fean <ime | N HBgeE T, T o8 IR-via FEea w6 1 wegmede S s S
T, foa SR M T T €, STH @e S 1Ry aifer THeuEedle YRe] W
gﬁmﬁwéaﬁ,aﬁ@uﬁﬁaﬁﬁnmﬁ%m%ﬁgﬁm@lw—m
FI qatad § e e, BAEE IS W aNEH! ¥ 75, GhErg § wgfawda &
YR R TE a9 F Ser frst I Y =qae %1 Y| 9% 9 9] 1 TW R
afaet @1 S 1 TF |1 A R | 50 HWR 3faxferst 7 89 #1 avie ¥ v frm
9 B €, 39! 9o § 9 ergfawn ekt ¥ 1 7w wafiewa W &9 wfew)

TETS R A SN 1@ vl § ol F1 @ B 1w Haww w7E )
@IS Q0 B forq T 37 D Fure w1 wrau st aee # e 9 )| 5wt e
ot HTE g9g A W4 &6 § wifaa 92 €, 38 5 W | ass § o @ fag em
YAt 1 HIeH, Y8 WIS § 991 SES 9iel § J@Ts @ fore faar g,
e femaz, wea, @R onifk diefam g w& ok wdeq &1 fawra & wa )
AR, T | 7 feeedt S aredt iaies @iy, S TS w2 Q gae | 9b fa
=Tl ¢ 3 Agrnt 9% o fohan S ) eraias-eimeratTe, ST T 19,
7¢ feeedt § TS o F1elt SETS: 3 % % o s, foe feeeft @ o amel
A T T | ST A Y AN [ FL TR

IgguTafa S, IW AR @ forg dwn &t 1 5 TR ¥ | TS § 9 9
el U AT o il e 9 a1t R, arent gl mieai gaare | faw we wIR gt
¥, A0 g T o Smy & fore U 3 oS § 9o wre e Sl 24t geifar
= giawn & 6 | gl S, T e 3N o1l L (SAagM). .

it IravTfa: Sgd g9d o0 Mg )

st wrerdt fidig: sqwvmafa ft, v & o o e €, 3@ a1 Sehe oI aren
BT o faerlt a1 ], e foskt & fog SA-ge W@ S @ e
Ryl S ¥ o §, 3¢ wua R 5 s @, formant aog @ s wrmn €, i@
Y T SATvEHl ¥, 5% Ao T fareard i Tt wrdieen € 1 3 Jeh1 St wfe )
IqaTafa <Y, 39 A T, s fog s siga-agd veEg

SHRI V. NARAYANASAMY (Pondicherry): Sir, the BJP benches are
empty except for one member.

MR. DEPUTY CHAIRMAN: Why are you worried? ...(Interruptions)...
SHRI SILVIUS CONDPAN (Assam): Thank you very much, Sir, for calling
me to participate in the discussion on the Railway Budget.
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Sir, in the context of Railway Budget, as presented by the hon. Railway
Minister, | congratuiate him and thank him for presenting a very progressive
Budget with so many concessions and development proposals for the
interest of common people.

Sir, 1 find that this Budget is really very praiseworthy because it indicates
increase in revenue, it indicates efficiency in management and is also in
generating more employment avenue. The Budget appears to have been
welcomed by the industrial sector also. New trains have been proposed
for different States. Good many train services have been extended.
Frequency of train services has also been proposed to be increased in the
Budget.

Sir, the Railway Budget has also proposed to offer concessions in train
fares to farmers, students from rural areas and also for candidates
appearing in interviews for different Government jobs. Sir, the setting up of
Railway Land Development Authority is a very progressive move by the
Railway Ministry, as it appears in the Railway Budget, for the people residing
in different parts of the country.

Sir, very few railway linkages have been proposed for the North-East
area. | come from the North-Eastern State of Assam and | feel that although
from the National perspective the Railway Budget is very progressive and
many progressive steps have been indicated, many concessions have
been indicated, so far as the North-Eastern region is concerned, Assam in
particular, | have a little disappointment to express. | urge upon the Railway
Ministry to take a serious note of what, according to me, is missing in the
Budget, which | shall submit, although it is very progressive looking from
the national perspective.

Sir, as you know, the North-Eastern area is very much a sensitive area
so far as national security is concemed, and so far as defence is concerned.
During the British regime in this area, because of the existence of so
many industries, such as the tea industry, coalfields, oil fields, etc. the
British regime had felt the necessity of having a railway track. Since then,
Sir, the single railway track has been there up to the extreme end of the
North-Eastern area.bordering Myanmar. The railway track has only been
converted from metre gauge to broad gauge.

- Sir, during these 50 years, the necessity of developing the area from
transportation point of view, fromr: economic point of view, has been felt. itis
urgently necessary that the Railway Ministry promote the double track
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system right from Alipur Junction to Tinsukia, which i1s about 600 to 800
kilometres. This region is important not only from the point of view of
economic development, but also from the defence point of view The
transport system, road transport system, 1s no better than the Railways
The Railways need further more development Itis the long-pending demand
of the people of the North-East, and Assam in particular, that there should
be a double-track system with broad-gauge Sir, there is another area
which is the northern part of the river Brahmaputra in Assam The river
Brahmaputra divides Assam and the North-East into two sectors — northern
side and southern side The northern side 1s bordering Arunachal Pradesh,
and Arunachal Pradesh is bordering China. You know, Sir, that this area
was attacked by the Chinese as far back as in 1962 The only railway fine
In Assam is Rangia-Rangapara-Morkong Selek railway line. It is stili a
metre-gauge line which is being used by the Indian Army for their very
important works and for the defence of the country. It was assured long
time ago that this would be converted from metre-gauge to broad-gauge
line Butitis not mentioned in the Budget that there’is any proposal for its
conversica Sir, Assam area is annually having flood phenomena. It suffers
from flood every year and the road transport system becomes inoperative.
So, it has to depend on the railway system The Ralway carries the
essential commodities, the essential commodities not only for Assam but
for the entire North-East Owing to the lack of adequate goods train moving
into the North-East and, at least, 1n Assam, the whole of the North-East
suffers from non-supply of essential commodities which affects their
economic interest. They have to depend on road transport system, which
is becoming more costly. The whole system influences the price of the
essential commodities that is borne by common public So, the introduction
of fast-moving goods train with much more frequency to Assam up to
Tinsukia will give us great relief in the matter of getting essential commodities
at cheaper price.

Sir, there is a national mega-project known as Bogibeel rail-cum-road
bridge construction project. It has its importance from the defence point of
view, from transportation point of view, and from railway communication
point of view. But In the Budget it appears that very meagre amount has
been earmarked for it itis showing that Railway Department is not serious
about the completion of this Bogibeel project ontime Sir, | demand, through
you, that the Railway Mimstry should enhance the allocation that has
been proposed in the Budget of 2005-06 in making progress in the
construction of Bogibeel rail-cum-road bridge project
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My next point is regarding Guwahati and Howrah, that is, Kolkata in
West Bengal. They have trade and commerce relationship and people feel
that to develop the transportation faciity, to develop.the commercial
achities, overnight railway train is required between Guwahati and Howrah.
| hope, the Railway Ministry will take a note of it for introducing a new
overnight train between Howrah and Guwahati. Another very fast train with
least number of stoppages between Guwahati and Bangalore is required
There is a train on this route but this train takes so much time. 1t takes two
or three days' tirne to reach Bangalore from Guwabhati. So, the Railway
Ministry will kindly take note of it that they should introduce a very fast-
moving train from Guwahati to Bangalore

Now, Sir, | come to long-pending Lumding-Badarpur route. Sir, now the
proposal of road system, say, East-West corridor system is there. With
this, the railway project should also be inter-connected. Unless this
Lumding-Badarpur railway track is not taken up in an expeditious manner,
it will not help in the progress of east-west corridor, so far as the road
system is concerned. Regarding reflection of the employment system in
the Railways for the people of North-East and Assam, in particular, there
has been a lot of misunderstanding among the people of different States in
the past few months, or past few years, for not being given the chance to
the people of North-East and Assam, in particular, in the matter of
employment in grade 'D' and grade 'C' posts Also, there are grievances of
the people of the North-East and Assam that the Scheduled Tribe and
Scheduied Caste backlog has not been fulfilled. The Railway Ministry
needs to take note of it so that the aspirations of the Scheduled Tribe and
Scheduled Caste people of the North-East and Assam, in particular, are
fulfilled even in the Railway Department. .

MR. DEPUTY CHAIRMAN: Piease, conclude.

SHRI SILVIUS CONDPAN: Sir, my next pointis that in the North-Eastern
side, especially between Assam and other parts of the country, the Railway
system is very slow. All the time, trains are running late. This needs to be
taken care of because people of the North-East and Assam, in particular,
really depend on the railway transport system. If the trains are not running
on time, they will definitely feel that these areas are neglected by the
Railway Ministry. So, Sir, with these submissions, | would like to again
thank the Railway Ministry for bringing a very progressive Budget. But,
little bit of steps for encouragement to the people, as [ have submitted, in
the matter of Railway system may kindly be taken care of. With these few
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words, | again thank you for having given me this opportunity to say a few
words.

MR. DEPUTY CHAIRMAN: Shrimati Savita Sharda. Your party has
only 16 minutes and there are three speakers. You have to share the time.

SHRIMATI SAVITA SHARDA (Gujarat). Between two Members, Sir?

MR. DEPUTY CHAIRMAN: There are three speakers, but you want to
share between two, | know.
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femaa 7@ & T T A P AN R HFAA P T A v gl ¥
fo Su=t 30-32 W it AH0 B 9% ot Fa 396! A0 | Frewe e smom, 3
FHIIRYT P TRATTIA & HRO 9ga Q FA9 e T o s v ¢ 5
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% fou oga %o fF §, W v = for o @ g W5t 1 0 v ot
TR & fA o 5 Wi Td I 1 TS AT TR T 5 HE S 5 v T
& i 1 fge 5 o & 36 992 ol ot & Y aete F 3! AT e feenit |
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T I Fa A9 3% I P fAg Fr¢ ave T ¥ J@ 9 ¥ IR 15
Tereirdiey, dreiet 9 @ =Y 5 freniie, Tsi-wreeen 37 faiie, wea-3es
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sitereft e Wt W, T fe o e | Yot e o ofee g &
B gP &, TR 9T HT IETIHA € 1 THD FHRY gHA 7 Bt ¥

Igavfa waed, fass see ﬁﬂﬁ@gﬁm/alﬁmmﬁmqﬁaé
%, Foret @ u oft g g =€t o 8 1 5w # w5h e & ww e = R
TR # TR U S ], 9% ToQ gl ¥ | IuwT snyfm i sl Swen! mit
Q Hied RV T 950 IR ¥ 1 58 W @ WA 7B 3 FT Tea ot g8t WA
afew | arelt TmE 1 9 miEdt Y e R | & fRar s arfee faed g
1 R F7 & SR Al Y ST W 1 I SRE FT Sy e A 9ifee )
A€ 5.30 T AR T[ONE FI & TG FIE W 37 eHeER & faw 79 ¥ g
TR ST ORI T Wad Sifhes 1 3 A Ry § ford 9 1 s et
50 o ¥, TR 3R forelt ot W =1 T gfawn 7€ < 1 R | e vew ) /e
forarags faer aifeq) See &9 99 wobr g # €, S TR JE F1 9m
e

SHRi V. NARAYANSAMY: You want the entire Gujarat to be covered.

el Wferan wRET: WA #1 frset %52 5 9 @ i # 6 e wids w@
S IArE B, g W e @I At Ay | YeuSER ¥ faeR o KIS A H1
Fmtor & gt ® F18 wgan siet o o fopan <, TE B wrefn ¥

St ITRVIIRT: SHT9ET I TO  gH

it wfaar wRan: 3% €, W, faer & wga § @ g A w §, T e
o g QA & o e @ erae, IR R s @ 9 890 9% ¢ 3 gE
1 A | 3T TH 917 H) 0 o S | 3T oa & A - R @ e wRe
FH st A ¥ ) G At 1wt ot @ w4 Wy F S  ael R
e anfew)

IAEIRS WEISE, 37 Wt E I @ g A SR Fe o § fo 9w woe

yom S A g, Wmﬁmmwfaﬂumiaﬂtmﬁkwmﬁw
F1 3R A & ol ¥ § 39 9= 1 5y Fw §) vmeR)

SHRI TARINI KANTA ROY (West Bengal): Thank you, Mr. Deputy
Chairman. Sir, with your permission, | would like to speak in my own
language—~Bengali.
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MR. DEPUTY CHAIRMAN: Yes.

SHRI TARINI KANTA ROY: Hon'ble Deputy Chairman Sir, on behalf of
my party CPI(M), | have stood to speak on the Rail Budget for the year
2005-06. While | congratulate the Hon'ble Minister of Railways for the
budget, which is generally pro-people, | also support him for the
fact that there was no hike in freight and passenger fares. | could even
support him if the passenger fares for the upper classes were hiked. Sir,
1 have seen that data were furnished for increase in freight charges for
the year 2004-05. For the same year, the increase in goods transport
was pegged at 7.7% and the increase in the capacity of transporting
passengers was 6%. This can easily be -termed as a success. But
there should be a logical explanation about how this success could be
affected. This experience will help us to realize the dream of fulfilling the
aims and objectives of increasing freight and passenger transport in the
Eailways in future. This year also, the increase in goods transport has

een projected at 7% and that of capacity of passenger traffic at 5%. At
the same time, Sir, | would like to point out that the aim of railway track
renewal had been fixed for a length of 16538 km. but it has been said
that by 31st March, 2005, only 12138 km. of railway track renewal will
be completed. But what will happen to the rest of the track. Because.
Sir, track renewal is an important thing as the old tracks may give away.
So, it should be taken up immediately with high priority. Sir, it is good
that there has been no hike in freight and passenger fare in general but
at the same time, we should emphasize on the punctuality factor in
Railways. One of the Hon'ble Members has mentioned about the lack of
punctuality of trains in the North East and Assam. it is all the more
important in the case of North Frontier Railway where the trains do not
run in time. | would like to demand that a monitoring system should be
introduced for the trains running in the North Frontier Railway in the
lines of a Central monitoring system existing for the Rajdhani trains. At
the same time, | would like the Hon'ble Minister to look at strengthening
the infrastructure, cleanliness, and passenger amenities. Sir, | observed
that while the budgetary support for Railways for the year 2004-05 was
Rs. 4544 crore, the budgetary support for 2005-06 has been down to
Rs. 3821 crore. 1 think, Sir, that many development projects will be
hampered due to this. | think that there should not be any decrease in
the budgetary support and it should be increased. Sir, | would now like
to discuss the safety factor in the Railways. Some 2700 old Rail bridges
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have been identified which needed repairs, but till 31st March, 2004 only
1306 bridges were reconstructed. The target for this year is only 411.
Even if we add those figures, it would come to about 1700. So, if we
cannot repair or reconstruct the rest of the Railway bridges in time,
there could be an increase in rail accidents and mobility of Railways
would also be hampered. It should be taken up with due importance. Sir,
the Hon'ble Minister has proposed to raise the Railways revenue. But to
achieve that and to make the Railways run on a fast track, we need to
make more Rail wagon, engine and coaches available. Sir, in the year
1998-99, 136 engines and in the year 1999-2000, 167 rail engines were
manufactured. In the period 2000-01 during which Smt. Mamata Banerjee
was the Railway Minister, only 90 engines were manufactured. Now the
target has been fixed at 105 only. | think, Sir, we need to strengthen the
Railways with requisite number of wagon, coach and engines so as to
expedite the functioning of Railways. Sir, the budgetary allocation for
electrification of Railway lines has now been decreased. Last year, the
target for electrification was for 504 km. but now it has been decreased
to only 350 kms. How can the railways run faster? | think the issue of
electrification should get more attention. | welcome the decision of
extending concessions to the students and unemployed youth who would
travel in regard to interviews in Government jobs. It has also been decided
that a Rail Development Authority would be constituted. But there is
only one suggestion from my side, Sir. The Rail Development Authority
will undoubtedly make commercial use of the barren Railway lands for
other developmental activities. We do not have any objection to that but
| would like to remind that in many cases the land was acquired by the
Railways with the help of the State governments who gave away the
Goverhment land free of cost. Now if the land was not given back to the
State Governments as and when demanded or commercial use of the
land is made without prior permission of the State Government, it would
be a gross injustice. We have no objection if the Rail Development
Authority makes commercial or other use of. the land, but the State
Government should always be consulted before doing so. Sir, | would
now like to mention some points about my constituency, North East,
and some of the Members from the region have welcomed some of the
proposals. | do associate with them.

Sir, like many others | also welcome the proposals of declaring the
Kumarkhal-Agartala, Jiribam-imphal Road projects, and the gauge
conversion of Lamding-Silchar-Jiribam line as national projects. But at
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the same time, Sir, | would like to point out that North Bengal, that is
the northern part of West Bengal, has been lagging behind in the field of
rail communication. Sir, you would appreciate the fact that North Bengal
is the centre of rail communication to the North East. Sir, the rail network
in this region is very weak. At this, separatism and terrorism have raised
their ugly heads in the name of discrimination against the region. Now
the Sikkim-Mahananda Link Express has been extended to Alipurduar
and the Howrah-Maldah Express has been extended to Balurghat. |
support the said decisions. A survey has been proposed for assessing
feasibility for a new line from Haldibari to Mekliganj. | support it
wholeheartedly. But survey is not enough, the work of laying the lines
should be implemented, otherwise it is of no use at all. And this has
happened in West Bengal, Sir. An assessment survey was announced
for Jhargram-Puruliya line but even after the survey was completed, it
has not been implemented. | see no objection to a survey done for the
line between Haldibari and Mekliganj but at the same time, it should be
converted into reality. | also demand, Sir that the line should be extended
to Changrabandha via Mekliiganj. Changrabandha is an important business
centre that is connected to Bangladesh. Sir, the budget speaks of laying
double lines. One of the Members has spoken of the need of faying
double lines from Alipurduar to different parts of Assam, which in itself is
important. The gauge conversion is also important. But there is no
proposal for converting the main line connecting Assam and the North
East, running from New Jalpaiguri to New Bangaigaon that goes through
Jalpaiguri Road and New Coochbehar, to double line in this budget. This
is simply baffling because the Railways tatk about the alternative line.
Yes, | admit that there is an alternative line and gauge conversioh had
been done from Siliguri to Alipurduar junction. But Sir, the line goes
through the National Wildlife sanctuary area and of late, many animals
including elephants have died in railroad accidents there. Let the trains -
run on this line, if we depend only on that line for connecting to the
North East, then we would face more difficulties only. The laying of double
line of this main line has been & long-standing demand of the people of
the area and | would be happy if this demand is met. Sir, | see that the
frequency ofumany trains have been incredsed in this budget but an
important decision is pending in regard to North Bengal. | had mentioned
in the last budget discussion also. The former Railway Minister, Shri
Nitish Kumar had announced in New Coochbehar that a new train would
run daily to Sealdah: The Minister annoupced that the Uttarbanga Express
running from New Coochbehar to Sealdah would continue on a daily
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basis but this had not been implemented. My simple question is whether
the decision of a Railway Minister who is not in power now would still be
implemented or not? | would request the Hon'ble Railway Minister to run
the Uttarbanga Express on a daily basis keeping in view the demand of
the peeple. At the same time, people belonging to Sikkim, Bhutan, and
North Bengal have been demanding for long that a superfast train should
run between Siliguri and New Jalpaiguri to Sealdah. If can be a Shatabdi
or Jana-Shatabdi train. This has found no mention in the budget, which
is beyond my comprehension. If the Railways start such a train, people
belonging to Sikkim, Bhutan, Darjeeling and all of North Bengal would
be benefited. There is adequate infrastructural facility and the tracks
have been laid. But the Ministry says that the lines are not in position
and trains can be introduced only when the infrastructure is completed.
The mention has, however, been made in regard to the incomplete railway
line and not the completed portion where the lines have been since laid.
| therefore request the Hon'ble Railway Minister to introduce a Shatabdi
or Janashatabdi train from Siliguri to Sealdah on daily basis. | would like
to wind up my speech with just one point. It seems that West Bengal
has faced a little discrimination in the present budget. The rail
manufacturing units at Mokamah and Muzaffarpur have been given
contracts at a comparatively low rate but the Burn Standard Company of
West Bengal, for which people continue their movement, has been given
orders at the old rate, which is on the higher side. Why should there be
any discrimination? | hope that the Hon'ble Rail Minister would re-consider
the decisions and take adequate steps to address this issue. | once
again congratulate the Minister for not having hiked the freight and
passenger fares and for all the development projects he has proposed in
the budget and remind him of the demands mentioned in my speech.
Thank you, Sir.

st gt fde ufasw (efaon): St wdew, st 0@ 3 o5 |

&1 AR WA o, Iu+h fau v=aR | wreR, @ 992 # 3R fusedt

TR A G @ Wikt 3 & fawm 3 e e §1 g o wad o e fawew,

e g F1 g9 991 fawA sk 39 W% |l ®i Fren—d " w5 T wE

AR 5 St @ 98 S0 F B fou A w1 € 1 A Wl @ w9
U HT 541 FL )

HRER, T3 1 9 ® Heoneil & day ¥ uw e fagan € for ot g
¥, wei wra e S Y T v yi ¥ oiR i ansh 7 €, 9w W 9o € el
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TR % fa & T e ¥ Aesy e St o St AR dfed, °
A A Iy ¥

AR, I8 W HACT &1 e € 7 qad e FieR W ot ¥ =
T Iurn S I ¥, & Wy Wt ot 6 wqerd g i e @ fawen

217



RAJYA SABHA [16 March, 2005]

MY /B 141 TR Tl &, T 39S FIaSR o, R TAE & 91 it IR 9%
I AE H U | v @ R R S 7Y St E, e Ui wg v9d o o
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qefa wed | foman an) 39 S8 T e afew <9 T, O T AR a1, A
I a1 = @ e yra gon ¥ 1 W@y feurdde st W @) 9 9 dherl @
g f@ g 3o 39 A R, 9% wEl T 9O, SR o R,
A w30t 1 95 o=t Wra ¥ 1 Iqmfa S, # s meaw ¥ It areen
% for oo Yo T @ werdt €2 361 36 S Wl 1 @ R, Sl ey qeht ug
2 Ig s d frg %1 @a ¥ Y SN TE. BT 7 ®@ §, fFEm ¥ 9| =
TR ¢ R Fe @ T fF i A Tt W AN ) 3R wSrd fram 1 31y e
et TR, 9o W I @ FIUA FH 0 AR AGHT @Y M | SIRTAH.
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%W %W ¥, under-payment WM T &, 399 Ft 910 A ®, Sow 7@ wW
Bren B, Yord & fog o 7 a1 A0 R oy # £ au w5 @ @ feeet
¥ g o ik QW freiniict & Weaw § zoe T SO =5 Jamd ITeT
FIA FTHME B YR IR E o A0 3 & a9 W Aen w1 a9
e

[THE VICE-CHAIRMAN (SHRI SANTOSH BAGRODIA) in the Chair]

DR. M.S. GILL (Punjab): Sir, thank you. | will concentrate on only a
few things. The Railways has infrastructure. The Prime Minister has
spoken again and again; and others too have spoken; the CMP, perhaps,
has said that we must give a major thrust to infrastructure.

There are obvious things in infrastructure: Transport-that has rail, that
has road, that has airports and aviation; power, of course; speech, whether
it is telephony, IT or internet, water, certainly. And out of all these
infrastructures, one doesn't see how much is really going to be done. |
give you one example of the importance and worth of infrastructure. After
Independence, if you look at the papers, the first six or seven Plans, or
even now, believe me, 70 per cent of our Plan money want to irrigation
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and power, and both to agriculture and industry. It is not for-nothing that
they have achieved something within this country. On infrastructure, look
at the Railways. In 1950, 53,000 kms. of rail line. After 55 years, you
have got just 63,000 kms. It is nothing to be proud of by any Government,
anyone. We should have had 1,00,000 kms.

| look at the railway map, and large parts of India, Central India,
Madhya Pradesh, Orissa, Andhra Pradesh, Rajasthan; you name them,
there is an odd line, and nothing else. We should have had a railway
line everywhere. It should not have to compete with road or any one. It
has a necessity of its own. But when | look at the figures of the Budget,
last year's achievements—you can take this year, You can even think of
next year, the past years of whichever Government, but look at the annual
investment. What is the investment if you want to have rail infrastructure?
New lines—160 kms in a year? A thousand or 1,500 crores of rupees, if
you spend that. You know, the figures vary. Some times, it is Rs. 600
crores or 700 crores. Gauge conversion-we should have put away every
narrow gauge by now, in 57 years. What is the money? A thousand
crores or something less. That too, actually, is not spent always,
Because, the mechanism of finance always in this country, is to sanction
money, and then squeeze it in the allocation, or when releasing it.
Ultimately, you save money and you make your Budget look good.
Doubling—400 or 500 kms. Electrification— your target is 300-400 kms
a year. Again, a few hundred crores. Computerisation—Rs. 67 crores.
Road safety—Rs. 80 crores for a sub-continent?! For electrification, Rs.
148 crores.Workshops, again Rs. 150 or 200 crores. Remodelling of
traffic yards—again Rs. 100 or 200 crores. Frankly, when | look at all
these, it makes me sad. Basically, there is no investment worth
considering in a serious way. You should be spending Rs. 20,000 or
30,000 or 40,000 crores a year. We should be adding, at least, five or
seven or ten thousand kilometres of new rail lines a year. Then you will
make an impact; and then you will make a difference. ...(/nterruptions)...
Do you mind, ladies, because you are sitting too close to me? Mr.
Bimal Jalan spoke yesterday and he was talking of this kind of things
and | was asking him later again, — the investment money — he said,
frankly money is not a problem, whether you raise it by railway bonds,
or take it from FDI, wherever you take it from, money is not a problem in
this country today, which is a heartening thing. The question is of
intention, the question of thinking big, the question is of checking, and
getting on if you are given a target, not going in a nominal way, which
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will take you nowhere. | mean, you see 10,000 kms in 60 years, so you
will add another ten by the next century. It is neither here nor there. Itis
not worth it. It would not make any impact. |, therefore, suggest, the
Railways come first in infrastructure, whether for common man travelling
or whether for goods. | was excited when the Prime Minister said, that
there will be’ a dedicated track from Delhi to Mumbai or wherever, and
rush your cargo down. It will make a lot of difference. But where is the
money, where is the provision? How can you do it unless you have a
real intention and then real effort? Bridges — 140,000 — again there are
a few hundred crores given. So, you will occasionally have, accidents
like a whole train once fell off a bridge in Kerala. Yes, you give
compensation. It is a very grand gesture every time> We give one lakh
each. One thousand die, it does not matter really. Life is cheap in India.
| know that. But the bridges, the tracks, the narrow gauges, all those
need to be done quickly, and done within a time-frame. We are in a new
century now. Accidents — there is nothing new for safety. For research,
there is not even .1 per cent. | need not go on reading the tables. But
everybody knows it. R&D for your biggest enterprise, the world's biggest
enterprise is Railways, perhaps — nothing. Safety — let me give you a
thought. | was in England recently. They had an accident in Hatfield and
the corporate people, the executives are being prosecuted for murder
because if peopie die, five or seven people died there, somebody has to
be responsible. Here, yes, you have an inquiry. We have plenty of retired
judges, and it can go on and on. Then it is the Government's wish when
you expose it. Then the action on it will take another lot of time. Basically,
there is no response to an accident. The cruel response now is that
there is instant sanction of relief. Every death is worth a lakh or two lakh
or you can make it five lakh. That amount ends it. Signalling equipment
— how can you not have accidents, Sir, if you do not have world class
signalling equipment? It is not there. The investment — | do not see.
Therefore, Sir, | would say, go for the infrastructure, have a target, as
Bimal was saying, of four or five years. You can go on presenting separate
budget, | would not go into that though | can see something of the point
being made. But you have a clear targeted thing which should be
monitored, and which should be executed, and in the next ten years
give us something worthwhile, if you want world class railways as you
say you do. Incidentally, zones have been opened. | see East-East, East-
South, East of North and you know very well there are lots of zones in the
recent past. | want to raise a question. The Northen Zone, of course, stays
in Delhi because Delhi is comfortable. It is the biggest zone—7000 kms
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Punjab, Haryana, Himachal and anything beyond in Delhi. All your other
zones are 3000 kms. If this is the route you are going, then please put
a North-Western Zone in Amritsar. | think, there is every reasqn to get it.
it should not go by strength within a coalition or the MPs | can produce.
It should go with some kind of justification which Ministers should see,
no matter whether they come from East or South, and, of course, never
from the North-West. | look at the programmes. When you do not have
the money for new tracks, as | said 160 kms, of only, we would not get
anything in it. Chandigarh-Ludhiana is the richest part of this country
agriculturally. Even now Ramesh can dig out the figures. Punjab gives
massive earning to the Railways. That frack—! know agriculture, | know
that area—will give, you a huge earning. it will put Chandigarh which is
by the way is not Punjab, Chandigarh is Government of India. Yes, we
and Haryana and others happen to be sitting there but we are the only
State, forever and ever who, will never have a capital of our own. We will
worry about that some other day. Put Chandigarh on the main line. It is
your Bangalore of the North. Why don't you look beyond Bangalore also.
Already compani/e;sare going. If the train goes to Jalandhar, Ludhiana,
Chandigarh, Amifala and Delhi you will see the growth and the earning.
But it is not there and there is no programme for Punjab because you
don't .have the money and whatever little you have, you announce
elsewhere and, of course, they also at the end of the year say we have
not got it. Sir, the Railway Board is working. Dr. Bimal Jalan also
mentioned it and t also want to say something on it. Yes, | do agree
personally that you cannot have the Board sitting as part of the Ministry,
and then it 1s not a Board Any public sector, board, Air India, Iindian
Airlines or any public sector, at least, have a little bit of separation from
the Ministry. They shouid be sitting elsewhere. This is our biggest
corporation. They should have plenty of powers to get on with their work
professionally. What he was talking about was that the cost of tickets
etc,, are not normally in other corporations fixed by the Aviation Ministry
for Air India, etc. | think this needs to be looked at. Let the Indian
Professional Board function better with autonomy, with authority and
give you some return.

Railway crossings, yes, deaths are there. They are your responsibility
and you should pay. Every time a trolley or farmers die there, you just
say 'we are not responsible’. It is because you don't invest, you don't put
railway crossings, you don't put staff and then you say it does not matter,
these guys are irrelevant. | heard a Member saying...
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THE VICE-CHAIRMAN (SHRI SANTOSH BAGRODIA): Will you like to
finish now?

DR. M. S. GILL: | will. Give me just two minutes, Sir.

THE VICE-CHAIRMAN (SHRI SANTOSH BAGRODIA): You have already
taken two minutes more.

DR. M. S. GILL: Sir, if you just give me one minute more | will finish my
last point.

THE VICE-CHAIRMAN (SHRI SANTOSH BAGRODIA): Go ahead.

DR. M. S. GILL: | heard Members talking of a little over-bridge crossing.
Again | say to the Minister this is a sub-continent. Give Rs. 50 crores or
Rs. 100 crores to each zone or whatever sub-office we have in Ferozepur
and say 'local works for local needs after discussion with MPs or whoever
are the professionals'. Let them spend some money there. Don't bring
everything to Delhi. We have done itin all our planning and we have suffered.
Thank you very much Sir.

THE VICE-CHAIRMAN (SHRI SANTOSH BAGRODIA): Shri Vidya Sagar
Nishad. You have twelve minutes.
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SHRI PYARIMOHAN MOHAPATRA (QOrissa): Mr. Vice-Chairman, Sir,
on the general features of the Railway Budget, hon. Members,
Dr. Bimal Jalan and Dr. M.S. Gill, have given very valuable suggestions,
and | endorse their views. But, | would like to point out that before trying for
world-class standards, we must mezt the minimum requirements of crucial
sectors of the economy. | would urge upon the Minister to go through the
CMP in which the biggest attraction to the electorate was provision of
employment; large-scale employment. What have you done? The Railways
is the biggest provider of employment, namely, in the small-scale industries
and rural industries. In wagonload, nothing is being done. At most of the
stations, you are not allowing small packets of raw material or finished
products to be moved. The smali-scale industry and rural industry sectors
are in serious distress. Please do something about it. Please restore the
facility of booking small quantities in order to help transportation of raw
materials and products not only for SSls and rural industries, but also for
other small entrepreneurs. Piease restore booking from smaller stations.
Collection and delivery from clusters should receive priority. Piease
constituie an Advisory Committee preferably under Member (Traffic),
Raiiway, with representation from the Ministry of Small Scale Industries,
Agro and Rural Industries and Entrepreneurs to devise ways and means
as you go on so that we do not face the same problems again. Jobs are
coming down in SSis and rural industries instead of going up. Unless you
do that, you will never achieve your targets. You will become unpopular
and be voted out.

Dr. M.S. Gill, my friend, talked about the poor. Orissa and Bihar are the
two States...

THE VICE-CHAIRMAN (SHRI SANTOSH BAGRODIA): One minute,
Mr. Mohapatraji. | think, Mr. Minister, you should take this point very
seriously. Earlier he mentioned about small industries and rural industries.
Many complaints have come from people throughout the country. So, please
look into that point very seriously.

SHRI FYARIMOHAN MOHAPATRA: Thank you, Mr. Vice-Chairman.
But, please also look at Orissa and Bihar, particularly, Orissa. | will come
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to Orissa now. Mr. Gill talks about poor. We are the two poorest States of
the Indian Union; Orissa and Bihar. Luckily, the Railway Minister is from
Bihar. Thankfully, Bihar has a 30 kilometres, per thousand square kilometres
route length. In West Bengal there is 43 kilometres, per thousand square
kilometres route length. And what has Orissa got? It has got a route length
of 14 kilometres. Such a paltry route length is choking us. It is making us
poorer and backward. Thankfully, by God's grace, today we are on the
verge of industrialisation. Rs. one lakh seven thousand crores capital
investment is aimost tied up. More than half of it is already tied up and the
rest is in the pipeline. Please provide the infrastructure. During the last
eleven years, six railway new lines have been sanctioned. As also
mobilisation, two gauge conversions, 11 doubling and electrification works
have been sanctioned. The total cost of it is Rs. 4,850 crores. But the way
the amount is being sanctioned in driblets, God alone knows when it will
be done. We have requested and we now request that please complete
these in five years time. Sir, you have allocated Rs. 8 crore for Langigarh
- Junagarh road. Sir, The alumina plant is under constructicn. e agTEd,
Rs. 40 crore ®. For Haridaspur-Paradip project, which is crucial for a
number of steel plants, you have allocated Rs. 20 crores. Please double
it. For Aungul-Duburi-Sukinda Road, which commits coal to the proposed
steel plants, you have allocated just Rs. 10 lakhs. About 13.75 million
tonnes of traffic, in normal course, has been planned by 2010, by the
Railways, and you have allocated Rs. 10 lakhs for it. It is a pity. For
Khurda Road-Bolangair project, for which land has been handed cver for
36 kilometre of length, <9 %3 a1 =1 § 1 Please raise it to Rs. 40 crores.
You are not commencing the Jeypore-Malkangiri project, which is crucial
for strategic reasons, for controlling naxalites, for putting up a cement and
paper plant.

Now | come to gauge conversion. An impcrtant gauge conversion for
Naupada-Gunupur project, which is a naxalite ¢ 2a and joining With Koraput-
Kalahandi, sector where four alumina plant:. are on the anvil, you have
allocated Rs. 5 crores. Please increase it to Rs. 20 crores.

~ Similarly, for Rupsa-Bangriposi, which is another mining area, you have
given 1 %Ug T34 | g9 9% Frage w5t sit & &8, when the rate of return is
high, why don't you invest? You raise funds from anywehre and do it.
{Time-bell). Please provide infrastructure to poor and backward States
like Orissa, Bihar and Uttar Prgdesh. These are the three poorest States.
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¥aw Fifed ot 3g +1 feniz 2f@d | About extension of trains, please

give an inter-city Express between Bhubaneswar and Raipur because all
the other neighbouring State capitals are connected and this is the only
one which is not connected.

Then, please extend Bangalore-Vizag Express to Bhubaneswar. You
have extended Jaipur-Bilaspur Express up to Bhubaneswar. Please run
it..(Interruptions)...

Iqared (st day arreican) : S feee faaae 9«1 Sifsray

st AriveT "o : W, 79 fags 99 ) ... (3aE)... Sir, | would
like to suggest one or two points.

TP FAUA TiT aven: (IE) W, ferast 997 @ 1 7
..(qaY)...

SHRI PYARIMOHAN MOHPATRA: Sir, we approached the Railway
Minister along with the House Committee from the Assembly. We got a
tremendous response. We met the Prime Minister. He said, "Since you
are from my son-in-law's State, we will look after you very well." We got a
two per cent increase.

Iggreasy (St WA qpTEiiaan) : o=, o Y @ i |

St e WeruTA : § Ued A g g, At Wt it 6 fermat }
..(HqEH)...

Iy (5t Wy srTeifearn) oy faEst 99 A1)

it =rHe WeaA : Please for heaven's sake, W3t 5ft, 304 w2 &1
A1 poorer R # &Y Mo urgferee Avd & forg B ¥ 1 7% T 7 Y2 o
e st stwem §, where commercially everything is viable. We are not
asking for a single project, which is not viable. So, please consider it, and
AU FIHITAA |

THE VICE-CHAIRMAN (SHR!{ SANTOSH BAGRODIA) : Shri Urkhao
Gwra Brahmaji. You have eight minutes please.

SHRI URKHAO GWRA BRAHMA (Assam): Mr. Vice-Chairman, Sir, |
thank you that you have given me time to participate in the general
discussion on the Railway Budget, 2005-2006. First of all, | would like to
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congratulate the hon. Railway Minister for having presented his second
Railway Budget in this august House. | would also like to congratulate the
hon. Minister for his much-hyped proposals for introduction of 46 new
trains, extension of 27 trains and increase in frequency of running ten
short and long distance trains throughout the country. He also deserves
thanks for his ambitious proposals to provide facilities like the round the
clock Internet booking, computerised train enquiry system, display of
reservation status in advacne and vacant berth position and passengers
reservation system in all district headquarters.

Apart from these also, the Budget may have some more positive aspects
to which | am unwiling to go. My concern is about certain specific aspects.
Like the previous year, this Budget has also disheartened the people of
the North-Eastern region. | do not see any new face in this Budget also
which looks towards my region.

In the National projects, only the on-going Lumding-Silchar-Jiribam
conversion project has been taken up to be completed soon, but in the
new project, Bogibil and Gauge Conversion of Rangiya to Murkhong Selekh
(Arunachal) has not been included. Sir, the gauge conversion of the Rangiya
to Murkhong Selekh was a long-standing demand of this region and the
people of Arunachal and the North and Eastern Assam have to depend
upon this line. It is still a narrow-gauge line, and that is why the people of
that area and, particularily, the people of Arunachal have been demanding
for the conversion of this line from narrow-gauge to broad-gauge. But in
this Budget also, this has not been taken up.

Now, Sir, | come to New Bongaigaon Railway Workshop. | have been
raising the matter of revamping and expanding of New Bongaigaon Railway
Workshop under NF Railway since three years back. For the last twenty
years, the workshop has not received adequate funds from the Centre.
Only six manufacturing, eight repairing ansd two ancillary shops are
functioning. Blacksmiths, foundry shops, sertion repair and Shaw mills
are totally shut down. Systematically, the wc -load has reduced, but the
workers are also downsized. The Budget shouid look into the matter and
adopt policy for revamping the workshops and establish new manufacturing
units within the area, utilising the scrap material as raw material.

Now, Sir, I come to the recruitment of the Scheduled Castes and
Scheduled Tribes in the Railway service. Sir, as per the Budget statement,
the Minister has claimed that the Ministry has successfully attained the
prescribed percentage of representation of the Scheduled Castes in ali

231



RAJYA SABHA [16 March, 2005]

groups of Railway service. But the things are not so in the case. of
Scheduled Tribes. The percentage of representation of Scheduled Tribes
in any category of the Railway service is very poor because of lack of
proper recruitment policy for the Scheduled Tribes. The Ministry should
launch special recruitment policy exclusively for the Scheduled Tribes,
the Ministry should launch special recruitment policy exclusively for the
tribal people to fulfil the backlog, and the reservation quota should be
enhanced so as to bring about the proportionate participation at par with
the others.

Then, Sir, | come to the next point, i.e., regarding the recruitment in
Groyp D. The conflict over the issue of recruitment of Group C and D
throughout the country is still not over. What we witnessed in Assam and
Bihar in the years 2004-05 cannot be forgotton easily. It was expected
that, at least, some attempts would be made to evolve out a policy to
settle the crisis. But | am surprised to see how the issue has completely
been ignored in the national policy. | draw the attention of the Hosue in this
regard.

Sir, our Minister has announced many new projects as well as the
trains in the Budget. But various projects and trains, which were announced
in the previous Railway Budget, 2004-05 by him, are still non-starter. |
cannot but express my apprehension whether the promises given by our
Minister in this Budget also will be taken towards the practical direction or
not. In the Railway Budget, 2004-05, our Minister promised for the 'Village-
on-Wheel' which was targeted to provide tourist facilities in small towns
and village areas of the country. But none of us know where the wheels are
running now. The Sampark Kranti Express, which was meant for providing
a rail connection to all States' capital and major cities with New Delhi, has
hardly been introduced to a few routes.

Sir, with regard to the Railway safety measures, | want to say that the
safety does not mean the security-related questions only. We need to
ensure. the food and health safety also. Sir, in our trains, there are no
healthcare facilities inside, as a result of which the passengers never
receive any kind of treatment even for the normal fever or the disease like
diarrhoea, malaria, cough, etc.

Sir, every frain in our country should be provided with medical staff so
that minimum health care could be provided to passengers. So far as
food-related safety is concerned, | must say that this part of the service is
totally neglected by the department. The quality of foods catered for the
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common people in most of the trains, except for some super-quality trains,
are below standard. We don't have good gatering system for the common
passengers. As a result, they have to depend upon the private caterers
from railway stations, which have sometimes proved to be 'germ-caterers'
of various kinds of disease. Indian Railways should look into this matter
very seriously.

Today, | must admit that indeed, our Railways are taking us towards
new directions. That is because of the untiring efforts of the Railway workers,
particularly those who render their services day and night, on the tracks,
stations and inside the trains. Their lives have still not improved. Sufficient
care has not been taken towards their health, education and other facilities.
So, | appear to the Government to come out with a special policy for their
welfare also.

Sir, | have a special demand. You have proposed extension of the train
running from New Delhi to Dibrugar and a new train from Bongaigaon to
Guwahati. Running of these trains should be extended from Guwahati to
Kokrajhar. That is my special submission. | thank you for allowing me the
time to speak.

THE VICE-CHAIRMAN (SHRI SANTOSH BAGRODIA): Shri C. Perumal,
you would be speaking in Tamil, but for four minutes.

SHRI C. PERUMAL (Tamil Nadu): Shall we not have dharshan!
Shall Tamilnadu not have dharshan!

Shall dharmapuri district not have dharshan of Railways!

Shall not the Railways show up in my district of Dharmapuri
And my state of Tamilnadu

Are not the Railways concerned about Tamilnadu!

Mr. Vice-Chairman, Sir, first of all | thank you for giving me this opportunity
to speak on railway budget for the year 2005-2006 on behalf of AIADMK.
When | look at the railway budget, | feel that the budget was hurriedly
prepared. It does not seem to be a budget prepared thought fuily. | was
totally disappointed on seeing the budget and | have a strong reason for
that. Sir, | have been a Member of this Hosue for three years now and |
have made a demand seven times so far in this House. It pertains to the
demand of the people of Dharmapuni, Krishnagiri and Veliore districts since
the time of independence for a new rail line between Jolarpet and Hosur
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via Thirupathur, Bargur and Krishnagiri. | have brought it to the attention of
the Government seven times while discussing railway budgets and
appropriation Bills and through special mentions as well as request letters.
Butthat new rail line has not been included in the budget. | am so exercised
because | have a reason. In the year 2003 a meeting of the Railway Board
was held in Madurai. The meeting was attended by the then Minister of
State for Railways Sri Murthy and the then General Manager Shri Anand
among others. During that meeting an assurance was given to me regarding
this new line. It was assured that the distance of 104 km. between Jolarpet
and Hosur with an estimated cost of Rs. 226 crore would be taken up in
the next budget. That is why | am shocked to find that project missing
from the budget. There is another demand for a new line from Bangalore to
Pondicherry via Krishnagiri, Thiruvannamalai, Tindivanam and Cuddalore
that has been pending for long. | have raised this issue four times in the
House. This new line will connect three states besides eaming good revenue
and help ease traffic congestion in the region.

THE VICE-CHAIRMAN (SHRI SANTOSH BAGRODIA): You have
finished now. Please sit down.

SHRI C. PERUMAL.: Please give me one minute, Sir. | am making only
general points. Sir, even if | have to raise it more then 17 times like
Mohammed Gajni and Mohammed Gori, | shall do that, but shail not sit
back quietly. | have a pertinent point to make. The trains coming from
Thanjavur, Trichy and Nagapattinam stop at Tambaram in Chennai. The
passengers are suffering to go to other parts of Chennai. Therefore, | appeal
to the hon'ble Minister to extend these trains up to Chennai-Egmore. People
spend money to travel by train. Those who travel by A/C coaches pay
more for their comforts. But the bed sheets, pillows and beds given there
are dirty and unfit for use. (Time bell)

Please give me one minute, just 60 seconds, Sir.

Sir, the food, items sold in the railway restaurants are not tasty and not
hygienically good. Tea and coffee sold there are like hot water without any
taste. | request the hon'ble Minister to kindly look into all these aspects.
Sir at the same, | must say we do not forget good deeds. Mettur-Salem
train service was stopped some 19 years before. Now you are restarting
train services on that line. We are thankful for this. The Bard of Universal
man, Thiruvalluvar said in a couplet:

NanRi maRappathu nanRanRu naRalladhu

inRe maRappdhu nanRw.

The translation goes thus:
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To forget good turns is not good

Good it is over wrong not to brood.

Sir, just one last point. in the long-running trains medical aid should be
provided to take care of pregnant women, heart patients and others who
travel by train. | would also like to know the details of concession
promised for students, particularly SCs and STs. | hope the hon'ble
Minister will also take care of the health and concession aspects of pregnant
women who travel by trains. It is a pity that though rail coaches are
manufactured near Chennai, the coaches of trains running in Tamil Nadu
are very old and in bad shape. The hon'ble Minister is here. | hope he will
take care of the railway projects pertaining to Tamil Nadu and do justice.
With these words | conclude.

THE VICE-CHARMAN (SHRI SANTOSH BAGRODIA): Shri Ram
Narayan Sahuji, there are two speakers. If you want both of them to speak,
then you have three mintues. Otherwise, you have five minutes.
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SHRI G.K. VASAN (Tamil Nadu): Sir, ! rise to speak in support of the
Railway Budget, 2005-06, which has got a vision for the country. This is a
progressive Budget with a lot of development projects, a lot of concessions
for the people of the country. The first Railway Budget, which was presented
last year, was a Budget without any increase in fare and freight charges.
In the same way, this Budget is also without any increase in fare and
freight charges. This step has been welcomed by all the quarters in the
country. | would also like to say that there are new strategies to improve
wagon availability and wagon utilisation in two categories-category 'A' and
category 'B'. Category 'B' deals with emergency relief material which is
necessary and which is a welcome step. | would like to congratulate the
Ministry for that. | would aiso like to say that the Electronic Payment
Gateway for freight was introduced last year and, in the present Budget, it
has been decided to extend the facility throughout the country, which is
also a welcome step. Through the Railway Land Development Authority
(RLDA) it has been decided to construct food plazas and malls. | am sure
this will increase passengers for the trains and it will give way for a good
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tourism through the Railways. | would also like to say that the facility of
booking of tickets through the cell phone was available last year and it has
been extended to landline this year. This will also be heipful for the
commuters. At the time of the presentation of the last Budget, unemployed
youth, who had to come from their villages and towns to attend the
interviews at a free fare for the Central Government examinations, for them,
this time, it has been extended for the State Government examinations
also. Definitely, the poor people, who can't even manage to buy tickets
and go for interviews, will be helped through this step. Fifty per cent
concession in the second-class fares to the farmers and milk producers
have been given. Definitely, Sir, this will be useful for the farming sector.
Seventy-five per cent concession in the second-class fares for rural
Government school students to attend educational tour has been
sanctioned in this Budget. It wili definitely help the students to gain
knowledge. Seventy-five per cent concession in the second-class fares for
girls of rural Government schools to attend national level entrance
examination has been granted in this Budget. This will also help the
students. | would also like to add that 46 new railway services have been
announced in the country. Twenty-seven new routes have been extended.
| would also like to say that sanctioning of PRS (Passenger Reservation
System) in another 152 locations and proposal to cover over a hundred
district headquarters within next two years, will help in a big way. Sir, 1
would now come to my State, Tamil Nadu. | would like to congratulate
Shri Laluji and the Minister of State from our State, Shri Veluji for giving six
new lines for Tamil Nadu. Especially, he has given six extensions to Tamil
Nadu and he has increased frequencies of two trains also. We are very
thankful to the hon. Minister and the Minister of State. | would aiso like to
say that for the State of Tamil Nadu, extension of gauge conversion from
Kumbakonam to Villupuram has to be done this year. The Ministry has to
keep this in mind.

The electrification has reached only up to Villupuram. it has to be
extended up to Tutikorin. Mayiladudurai to Karaikudi gauge conversion is
still pending and it has to be sanctioned. In the same way, Karaikudi to
Dindigul BG line has to he sanctioned. | would also like to say that the
work on Salem-Karur BG line has to be expedited fast. Sir, a survey for
Sabarimalai-Dindigul BG line has already been conducted, and, the work
has to be started as early as possible.

While concluding, | would like to say that about the areas of food,
cleanliness and safety of the passengers, | am sure that in the coming

237



RAJYA SABHA [16 March, 2005]

days, the Ministry will concentrate on these issues and perform better for
the people of Tamil Nadu and for the country. | thank you very much for
giving me the opportunity to participate in this discussion

THE VICE-CHAIRMAN (SHRI SANTOSH BAGRODIA): Mr. N.K.
Premachandran, you have eight minutes to speak....(Interruptions)....

SHRIN.K. PREMACHANDRAN (Kerala): Mr. Vice-Chairman, Sir, | thank
you for giving me the opportunity to participate in the discussion on Railway
Budget. Sir, | am speaking in support of the Railway Budget presented by
the hon. Railway Minister as it reflects the aspirations of the common
people of this country. Sir, the UPA Government is also very specific about
the concept of ‘growth with equity’. Once again, | take this opportunity to
congratulate the hon. Minister, and, the Ministry, as a whole, for having
presented a better Budget taking into consideration the common people
especially.

Sir, in this discussion on Railway Budget, a new proposition has come
as to whather a separate Railway Budget is required for this country. Mr.
Pramod Mahajan started this and Mr. Gill also spoke on it. Sir, this is a
new proposition as to whether a separate Budget is required or not.

Sir, the intention of having a separate Budget is well elucidated in this
House itself in the discussion, and, | feel that their main complaint, their
main allegation, is that the Railway is not coming in tune with the reforms,
and, therefore, the subsidies and other things should come as part of the
General Budget. Sir, | fully disagree with this proposition because the
Railways is not purely a commercial entity. It is having certain social
obligations. | would like to mention it as the social infrastructure. The
Railway infrastructure is the social infrastructure and it is also a means for
the social integration of our country. Sir, per day 15 million passengers are
using the Railways, 1.7 million employees are working in this big
establishment, and, the Railways has rail-track of 63,000 kilometres in
the country. therefore, such a big establishment, the world's biggest
establishment, should have a separate Budget, and, that should be
mandatory also. Then only we will be able to fulfil the social obligations
and the social commitments for which | have a few suggestions. Mr. Gill
also spoke about the infrastructure of the Railways. Sir, my first suggestion
is that more budgetary support has to be given to the Railways in order to
build up the infrastructure. For activities like track renewal, new tracks
gauge conversion, Road-over-Bridges, safety and all other measures, more
financial assistance, budgetary support, has to be given by the Govemmeit.
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My second point is with respect to the physical and financial performance
of the Railways. Sir, | would appreciate and congratulate the Railways for
its excellent performance, both in terms of physical as well as financial,
shown in the current financial year. The current year's targeted growth of
the passenger traffic is only three per cent. Sir, itis to be appreciated that
the passenger traffic growth has come to six per cent. How did it happen
even without enhancing the freight rate or the passenger fares?

That means the people who were using the road or the surface transport
have now come to the Railways. So, the passenger growth is an indication
that the Railways can generate resources without enhancing the rates.
That is well proved in this Budget. There is a good increase in freight traffic
also. There is a good growth of 7.67 per cent. The total traffic receipt itself
is a very, very good sign in this Budget.

In this annual Budget of 2005-06, we are anticipating a net traffic receipt
of Rs. 4824 crores. There is an increase in the gross traffic receipt also.
This is also done without enhancing the rates and without burdening the
common people and also at a time when there is an unprecedented rise in
the oil prices. An unprecedented rise in the prices of oil is there and the
common man is not being burdened and an expectation of more revenue
generation is also there. | do accept that an alarming situation is also
there regarding ordinary working expenses. it is being enhanced. That has
to be curtailed because it is seven per cent more than the revised estimates
of the current financial year. It means an excess of Rs. 400 crores is being
anticipated for the ordinary expenses. These expenses have to be curtailed.

Another point, which | would like to make, is this. It is surprising to hear
some learned Members of this House asking as to why passenger charges
arenot being raised and why freight charges are not raised. A question
has come to this House also. These reformers, the most modem economic
reformers and very experienced administrators, are of the view that reforms
means imposing additional burden upon the common people to generate
revenue. If that is the proposition, and if that is the aim of the reforms, then
we totally disagree with it. This can be done without enhancing the rates.
Revenue generation can be done in so many other ways.

Sir, | would like to make a suggestion here to boost the domestic tourism.
If we are able to boost the domestic tourism in our country, then the
infrastructure of the Raitways will be used for the tourism purpose also.
That way, we can generate revenue. In this Budget also, it is very well said
that for revenue generation, surplus land can be put to commercial utilisation.
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3.00 P.M.

The Railway Land Development Authority can make use of so many other
suggestions. My suggestion is that this can be done without increasing or
enhancing the rate of passenger fares or freight and further new generation
of revenue can be found out. Regarding revenue generation, we are
anticipating 63 per cent from the freight traffic; 28 per cent from the
passenger traffic; and 9 per cent from the miscellaneous traffic receipts.
Sir, here | appreciate the scientific rationalisation of the goods and freight
rates. An amount of Rs. 650 crores is being expected from this. That has
also to be taken into account.

Sir, regarding the Plan and the long-term vision...(Time-belf). Sir, | will
conclude. Regarding the Plan and the long-term vision, Sir, the development
of infrastructure is the need of the hour. There is no dispute about it. There
is an allegation, a contention, that the total Plan outlay is very less. | do
admit it, but it is Rs. 850 crores more than the current financial year. it is
Rs. 850 crores in excess of the current financial year. But Rs. 15,349
crores are not sufficient for the infrastructure development. | also admit it.
Once again, | would like to suggest more Budgetary support for it.

For Integrated Railway Modernisation Plan spanning five years up to
2010, there is an additional amount of investment of Rs. 24,000 crores
within five years. That has also to be appreciated. It should be done. This
is the long-term Plan....(Interruptions)...

THE VICE-CHAIRMAN (SHRI SANTOSH BAGRODIA): Please, finish
it now.

SHRIN.K. PREMACHANDRAN: The vision is also there. The vision is
that the Indian Railways should become the best railway system in the
world. Itis the vision of the Prime Minister. If the Railway Minsitry moves in
this direction, then definitely we will be able to achieve the goal of the best
railway system in the world.

The second part of my speech is regarding my State. | would take this
opportunity to congratulate the hon. Railway Minsiter and the Minister of
State on promising so many things while replying to the debates in the
Lok Sabha. In the State of Kerala, there was an apprehension that it would
be neglected. Yesterday, the hon. Railway Minister clarified it. So many
things have been done. On behalf of the people of Kerala, | take this
opportunity to thank the Railway Ministry for rectifying and giving due
importance to the State of Kerala. Sir, | would also make one or two
suggestions. Yesterday, he promised one Bangalore Express, Bangalore
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to Cochin. That may be extended to Trivandrum. That is my suggestion
and one new line survey, that is, Annadipuram to Calicut, can be done.
That would be very beneficial because this is only 40 kilometres. That will
be an alternate route from Calicut to Shoranur. And the other thing is the
Maveli Express and its frequency. Now, it has been enhanced by one
more day. Can it be made daily? That would also be good. My suggestion
is extension of Bangalore-Cochin Express to Trivandrum and making it
daily. Sir, these are the main demands of the Kerala State. So many
people, who are Malyalis and residing in Mumbai, are seeking some trains,
trains from Mumbai to Trivandrum.

THE VICE-CHAIRMAN (SHRI SANTOSH BAGRODIA): Your two
minutes are also over.

SHRI N.K. PREMACHANDARAN: Sir, regarding additional coaches,
that is, on the trains from Mumbai via Konkan Railway and additional
coaches from Vasai Road/Panvel on all Gujarat Trains to Kerala shouid be
attached. These are the simple suggestions. Once again, | take this
opportunity to congratulate the Ministry for having made a better and
excellent Budget which is being appreciated by all sections of the soclety.
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SHRI SURENDRA LATH: Sir, | draw your attention to the fact that a
House Committee, consisting of Members of all parties, had met the
Railway Minister and the hon. Prime Minister and put forward their demands
and also requested for special attention to be given to the State of Orissa.
But | regret to inform the House that the Railway Minister has not
considered any of those demands.

Sir, Orissa has vast mineral resources. It has huge potential.
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SHRI SURENDRALATH: Sir, the criteria fixed by the Ministry of Railways
in this regard are the area of the State, its population and the completion
of existing projects. | request the Government to include two more
parameters in this: (i) if the State's route kilometre per thousand KMs is
less than the national average and, (i) its proportion to the revenue generated
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for the Railways. | want to draw your attention, as my colleague, Shri
Mahapatra has done, to the fact that the State of Orissa has the smallest
railway network in the country. As against the national average of 19.11
thousanid route KMs, Orissa has only 15.03. This fact should be kept in
mind while taking any decision. Then, | want to draw your attention to the
ongoing projects which have either not been considered in this Budget, or,
have been given very less amounts. One of these ongoing projects is the
Lanjigarh-Junagarh project, the estimated cost of which is Rs. 119.29
crores. This year, only Rs. 8 crores have been given. the second one is
the Haridaspur-Paradeep project. This is very essential. Port activities
have to be augmented in the State so as to help its industrial development.
Sir, under the leadership of Shri Naveen Patnaik, Chief Minister, an MoU
has been signed for projects worth one lakh crores of rupees. It is meant
for development of railway infrastructure. Now, ports are an essential part
of it. So, | want to mention that the Haridsapur-Paradeep project should be
given high priority. Only Rs. 20 crores have been given. Sir, it will take a
very long time for completion of this project. The third one is the Khurda
Road-Baolangir project. The project connects the whole KBK area, which
is the most backward area. Last year, only Rs. 15.38 crores had been
given. This year, it has been reduced to Rs. 10 crores only. Its estimated
cost is Rs. 700 crores. What | mean to say is, adequate funds are not
being given for early completion of these projects.

Again, Sir, | would like to submit something about the new projects. |
am sorry to inform the House that not a single new project has been
announced in this year's Railway Budget for the State of Orissa.

Iy (ot "o arrafkan): 9, ¥ T, ¥ T

SHRI SURENDRALATH: Sir, there is a project called Bargarh-Naupara
via Padampur. This project is in the backward area of the State and
connected with the KBK districts. The survey work of this project has
already been completed. | request the Railway Minister to give the utmost
priority to this project for the development of the backward areas of the
KBK districts, which is also a priority of the Central Government.

INAWTEE (5t Gy AEEfEEn): o o f | fesh H W o, s@ |
TSHT 3] A9 Ao 7 T 1
SHRI SURENDRA LATH: Sir, in this year's Rail Budget, the Railway

Minister has announced 46 méw trains. Qut of which, Orissa has got only
one train. (Interruptions) Sir, _l request...

A
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THE VICE-CHAIRMAN: Would you allow me to run the House or would
you run the House? This is not fair. Instead of two minutes, | have given
him 10 minutes. T&-7€l, a7 32 wE | (HANA...)

SHRI SURENDRA LATH: Sir, one minute, please. (Interruptions)

YRS (57 T AT : St AR, @y g A3 Y, 9 I
& forg airefh i wm fegear &1 o %811 (SeE..)

SHRI S.8. AHLUWALIA (Jharkhand): He is talking about Orissa.
(Interruptions)

THE VICE-CHAIRMAN: He is not talking about Orissa. (Interruptions)
| am hearing what he is talking. He is not talking about Orissa.
(Interruptions)

SHRI SURENDRA LATH: Sir, | am concluding. Sir, as far as Rajdhani
Express is concerned, | request the hon. Minister to introduce a Rajdhani
Express once a week through Talcher, Sambalpur, Jharsuguda, Belpahar
route. Thatis the route of the Hirakud Express which is the shortest route
from Puri to New Delhi. Sir, there is a need to have a train from Titilagarh to
Bhubaneswar via Sambalpur, Talcher so that it can connect the people of
this area to the State Capital.

Sir, | have to make one more request to the Railway Minister. The
Sampark Kranti Express may be routed through Talcher, Sambalpur,
Titilagarh, Raipur to New Delhi. If it is done, then, it would cater to the
maximum area of Orissa and a large population of Orissa can be benefited
by it.

THE VICE-CHAIRMAN (SHRI SANTOSH BAGRODIA): Now, Shrimati
Jamana Devi Barupal. You have got 10 minutes. (Interruptions)

siadt S A AT (TS ) : Y, 3T gEL SeEl WO v fea T,
ot afeen &1 off drem T sme) (avm...)

IqETAE: Sifery, Nfea)

THE VICE-CHAIRMAN (SHRI SANTOSH BAGRODIA): Please sitdown.
Nothing will go on record. (Interruptions). Whatever he is saying will notgo
on record. You cannot speak like this. (Interruptions).

SHRI S.S. AHLUWALIA: Sir, please give him one more minute. Let him
conclude. (Interruptions)

THE VICE-CHAIRMAN (SHRI SANTOSH BAGRODIA): Let me run the
House. | know what he is doing. (Interruptions)
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SHRI S.S. AHLUWALIA: Sir, let him conclude. He will conclude in one
minute.

Iqawreay (st Hary qurAfear): st S 3 areurE, sy Sifera)

st wr et wreaer: sTewoita SymvTeaE S, # ot @] TE ARE St 6
& 912 2005 T TR¥E W@rTT FIA § 1 (FA9H...)

THE VICE-CHAIRMAN (SHRI SANTOSH BAGRODIA): | specially
allowed him for two minutes. Then, he has taken 10 minutes, and you
people are disturbing. (Inferruptions) | have aiready called Shrimati Jamuna
Devi Barupal to speak. (Interruptions) Nothing will go on record. Please let
me run the House; let me do my duty. (/nterruptions)

it TReTRe S (UREE): S ag A e, gft o=t @ien IR Tt
Rt # wmom, fir=g St gei | e smem, ag v | ¢ smem, 98 w% F1 ="
¥

siivreft AT ¥t W (TSRAM) : I FHUA A9 T A HY T @
F9it +ft T TR @ B Tgag T FQ, a9 v i F@

IRy (o WAy AT : 3y St Wewi (=auM...) Nothing
doing. Shrimati Jamana Devi Barupal.

sttt s At w3 @ a9 § wdw dgfe g gt =t A
(=qaur...) 7 @ e sgrn T & ok 9 € o wre agrn Ty ) T e
et | " Sl w1 9 w0 # wgferaa Wit |3 o ave aga € gug 9 9wy
139 S R e e g TRaR &) e &1 9 awe s o F R
3 sitfess Suaferdl i guin ) oft Ae] S ora S E o d R A AR W R E
(aymM...)

IJqqweE (it Har AErEfEEn) : 9 S G Afeen @ den T R E
¥ de G

sitwelt s 2t W dfea B TR off Wae T i e w=ifte
.. (Sq"Ym...)

it TR gerfaan: agd TS
sitoeft ST 3 e STEqEITn Sit, F T YHR €9 § aenr sy
v 3ar §7 9 T 49 & W | (HEYH...)
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st wruRe sreqEferEn: Mg & R § arr w W

it s 2 arera: S e, TR W) R € R # arr, faget aeE o
=i o we w7 ok i foamm = fea € @ sud A o e A 8l
el

ITATAY (57t el qrTSrfEan) « A ATy serd Wt

Aot s et A Afe o T off dge 9 o iy w=ifE adf |
I S Y WS B FFE FE W S § ) e s Sl @ el s e
TRtad A @1 sryon F 3, A 76l § e et o wiads St ama,
Hrg 19 # et %1, AFPR S feeh 75 &1 w4 sh s T8 foa mn ¢, el
HHET Y 7 D P g2 R 1w Y A wga g d, 150 A gt
TE RS TN $) v 16 o € oiug =i #1 & i €1 d anae 8 s
o o &1 T iR WA ved & wind & g ff o faw s fean
anft a5 ¢ Yot Wl ot and ot v, Afe siwT Y va Wi @ e At 0 ¥
T T, Y& e H W e R S o 19w T O S Ak awd &
FHT S A T R A E 3l e At d, & et 3R I § ol S frw
B aT9R e ggar &1 st gfe | oft et ot | wfaa wr ¥ e
T (O g e R s e H o of, dfe a1t o st ot faera =l o
{1 (aum).. A9 g9 dER | L (HENH).. U@ aR @ At wnifa off et et
wreft St fETR 9uR 9, 99 I W aweny B qR-R T w5 9 orm
HEAFA A IR Frear H =1 seare off e o, AfFR oTREre T am
=1 ¥ o TR et s st S et @ SR T svvEre S s QU o gen 1R
WA St A A andE R T r TR aR A U, @D
9%, 1@ P Fa-T TR @ wwd € wd I il 7 Jomm ghar s -
g

HiehR HEe IR a0 ¥ Hired &% 3, 8 wiver & o gen dm d i w
fafrdt & st &1 e gRT e T g Y AR @ o e g,
B Y T F1 IH e WS A Wl F@ B e g Ya At ol evw qgamcht
Y e Tt off, TES amasR it gei i uitads F1 wm qu i g

mﬂnwwﬁ%miﬁwﬁm%xﬁmﬂﬁﬂmmw
% forg wd w5 o1 70 o | waur g, o g o wu @ w ¥ afe
TE & oy ¢, 99 7 QETen § iRt a1 wd v srer T o, o
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T g YN & | Hiifer Ioda A0 & et & 7 fafaa o & & siwia sm
2, v Q I a7 WE 9 R, 99 Q56 &9 B woe f w5 o ¥ s
TR S T 3B W HEE TN §, TR AR BT FE e ap 902 7 feran €1 8
@ wh S Y wfis Sy w ¢ o S it fawddt 1 oM i gu st R Y
A Y GHEISA] FT HEET FG g, o ward HE @ WA S, el &6t 4 @
A B Y W@ AN A HY, i H) 3o T @ Toean wfy 95
AV W AR B B, A9 off 9 g oo ) smaen &t (L. qmg w1 b))
g & VYAl W sl § SR-81 9™-9r, Hie-T9aH, g 9w 9,
TR S, I oft A5 Afew 7 SF S 37 W pond 8 F gt wsw
%1 ¥ Seor@ e, o fag e =6 sawen 4t €, e Sw-arm g v 7d
I@E o,

91 e ToR et A 37 &nll 1 o back log # gr0 A 29 39T SeTufd
T TYIA HE 7 FIE IR-TR T8 Y FEt 3R F sy T = o, s
I =t G A7 .. (HIuT)..

@& At (3t e W)« st 8 frer @ g

siterelt e =t Arerer: i O € ST wwa @ 7 3 9 1 ey o ga fasht
& g1 37 & B ferdmfor s i ) aoit F g Sl

7 H S AR T, T w9, F @ 9@ I fF AER w9 @,
EXEAR TSI

g & F TR vt g 7 fog it i sttt S il SR gEe
wer T 3 aril A o1 oo § wadl, wud ol o o e @ ¥ e
ar-T1g § Q a7, AfFIG! H1 3R syeT ygene e g fof e g sem
=1 wiest feam)

gt HAA TR (FHAG) : AT IYguTeay weed, ¥ s wead
et i St o o aste & forg o St €1 S 9 A B A T S ) 0
Fga & I 7N F g0 foFa R - I Taaiy F) gER O T8eR SuTg #
I & W Sirg e ¥ | s srerran st 159 % faeray e qere §
S well 9 wrafer @e I 37 # U e @ S0 a9 Wl W ® wE ]
g FUgw! §) oHltamre T 3 Toeraq et 1@ § Y59 1 SHe Jererd o9
B, 79 Y 39! e SR 5 T ¥ ) 98l W sl wraierd et § e RSy #
w1 foenm | getaTe 3 faaragR foen 1 +1 waifus wora sifsta s & afea
IS GEATT &1 & A1 Wt A1t glawnsit & wmet # gg stve fuser gen ¥ 1 @
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W EaEAl w1 AT B fo FTE weEwd w0 ved ) sufee ¥ s @ W
IYETRT HIA H1 T H1 A | T AT 7@ 3 ghaurd < Fafafda w1
fere savas € 3 T wwR E:

FHAR THEIY §) T@TS 9 e ey o) faraf a6 sgrn s B,
HHTH, INEAG o TR TFAX 1 B TG Y | TR, TG, FHRA GS T
et ¢l 1B Fg I | faera ¥ Teie & o9 9o gl @ d o 1B
T S | FRae & wrg-wry S 61 i w5 1 S e @ At @ fag
ghaurd sgreh wrd | avt @l W aEe giE T gl seee S0 9 | siae @
B R R g 7 IRie SE G g e F1 9 v € W@ sy
TEUR HI weisl § o1& & A Giftwa E w e ¥ 1 3 ¥ e, omdiew,
Foren qfem & Wy wgea T @t SEen B | TS RS & WO Sk
R e snfard sga &, 9e W @ F1 H¢ glaw 7€ {) ¥ A fael 9@t
anfearet s =) faar @ Sirg & foe =vi W ied o foem @ fag st aeed
T fru I &1 WY R ST w=ER |

SHRI DWIJENDRA NATH SHARMAH (Assam): Sir, | rise to support
the Railway Budget presented by the hon. Railway Minister. Sir, the Budget
is basically a progressive and people-oriented Budget because there is no
hike in passenger fares and freight charges. On the other hand, the Railway
Minister has given a lot of concessions to the rural poor, unemployed
youth and needy people. Concessions for unemployed youth seeking jobs
in Central Government departments, milk producers, school students, rural
girl stdudents are welcome measures taken by the Railway Minister in the
Budget. But these concessions should go to all parts of the country in all
the areas because there are lot of places, which are very backward
economically and infrastructurally even today. Particularly, the Railway
Minister has announced a lot of new trains.

[MR. DEPUTY CHAIRMAN, in the Chair]

He has announced so many new trains. But if we look at Assam and
North-Eastern Region, only one daily local train from Guwahati to New
Bongaigaon has been given and extension of New Delhi-Dibrugarh Rajdhani
train has been made from tri-weekly to daily.

Sir, the Railway Minister has also announced a lot of modernisation
programmes in the Budget. But you will be surprised that Assam does not
have an electrified Railway line even today. The people of Assam have not
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used an electric train even now. So surely, there is scarcity of electricity
in Assam and North-Eastern Regions, but, | believe-that within four years,
the way electric projects are coming, hydro-electric projects are coming
in the North-Eastern Regions, there will be surplus electricity in the North-
Eastern Region and as such, the Railway Minister can take up
electrification of railway line in Assam and North-Eastern Region. Sir,

regarding doubling of lines, so many Members have spoken. One of my
colleagues from Assam has mentioned about doubling of lines. The Railway
lines which were running since British days in so many places in Assam
and North-Easfern Regions are still continuing even now and doubling of
lines from NJP to Tinsukia has become very important looking into the
demand of the people of Assam and North-Eastern Regions. | urge upon
the hon. Mmu;ter to take up doubling of Railway line from NGP to Tinsukia.

Sir, | wolild like to, thank hon. Minister for declaring Kumarghat-Agartala
and- meam—lmphal (New Line) and Lumding Silchar-Jiribam Gauge
Conversion.Project as a National Project and as a time bound project. But
Sir, already work of Lumding-Silchar project has been delayed very much
and | thank the hon. Railway Minister for making it a time bound programme.
Sir, my hon. Colleague has already said what Assam needs today from
Railways. But one thing | must say regarding the recruitment policy of
Railways. The Budget has not given any clear indication on the recruitment
policy. You will be aware that there were a lot of troubles in the last few
years on the recruitment policy of the Railways, particularly in Assam and
we had faced a lot of troubles. Sir in the North-East Frontier Railway, we
have about 3,397 kms of railway line. Out of which, 2529 kms fall in Assam
and that is 64.33 per cent. In respect of this 64.33 percent,inC and D
categories of Railway employees, we have only 16.97 per cent from iocal
people of Assam and North-Eastern Regions. So there is a feeling of
deprivation all the time in Assam and North-Eastern Regions and they
have been deprived in Railway recruitment, they have been deprived in
Railway development activities which have not been given to them. So, |
demand — it is an old demand — that recruitment in the C and D
categories of employees of Railways should be made from the local people
and 100 per cent should be reserved for local people of Assam and North-
Eastern Regions. s

Sir, there is another problem. A scheme has been announced in this
year's Budget for wagon availability. The rainfall in Assam and Norih-
Eastern region starts in the month of April and continues till August. We
have to stop our construction work partially from the month of April. As has
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been mentioned by my colleague, we also have to stop our construction
work even due to security reasons. As there is international borer, there is
a lot of military construction activity going on. We have been getting
complaints that wagons are not being made available for transporting
construction material like steel, cement, etc. Then, essential commodities
have to come from various places of the country and wagon scarcity is
always there. So, we are demanding that special express goods train
should be started to carry the essential commodities to Assam and to the
other North-Eastern States. There are also other trains which required to
be started. There is an urgent need f@r enhancing the allocation for Bogibul
project. it is a mega project. But, only Rs. 12 crores has been alfocated in
the year's Bduget. If you give only Rs. 12 crores, it takes years to complete
this project on the river Brahmaputra. Hence, | requst the hon.
Minister to increase the allocation for Bogibul project.

Sir, gauge conversion of Rangia-Rangupara-Morkokchulung line is also
important but it has not been included in this year's Budget. So, | request
the hon. Minister to take up this work as well. There is a need for restoration
of Fakiragram-Dhubri route which was closed in 2002. it should be restarted
without any further delay. Then, Sir, New Moinaguri-Jogighopa railway
project is another important project. The funds allocated for this projectis
also very meagre. It should be increased. There is also need to run an
overnight express train from Guwahati to Kolkata and another express
train from Guwahati to Bangalore and another train from Guwahati to
Chennai. it is also essential because our people go to Chennai for treatment
all the time and a lot of students are studying in Bangalore. If you start this
train, they all will be benefited.

MR. DEPUTY CHAIRMAN: Please conclude.

SHRI DWIJENDRANATH SHARMAH: Sir, even today, hundreds of people
from Assam are staging a demonstration at Jantar Mantar demanding for
proper functioning of Rangia Railway Division.

Sir, another problem | wish to bring to your notice is that a coach factory
should be established in Assam. Itis an old demand. We are demanding
for a coach factory since there is no industry in Assam. 1 would like to
mention that...

MR. DEPUTY CHAIRMAN: Please conclude.
SHRI DWIJENDRANATH SHARMAH: | am finishing in one minute. Sir,
during our hon. Prime Minister, Shri Rajiv Gandhi's time, it was assured
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that a coach factory would be started in Bongaigaon since infrastructure
is available there. That has not been started. And, the railway divisions of
Rangia has also been delayed so much. Hence, | request the hon. Minister
to immediately take up the work on coach factory and the railway division
work on priority and promptly.

With these words, | support the Railway Budget for 2005-06 presented
by Shri Lalu Prasadji. Thank you.

SHRI R. SHUNMUGASUNDARAM (Tamil Nadu): Sir, ! rise to support
the Railway Bduget presented by the hon. Railway Minister for 2005-06.
We, as a constituent of the UPA, gave ourselves the National Common
Minimum Programme which provides the highest priority to the development
and expansion of physical infrastructure. Sir, the Indian Railways constitute
core of our infrastructure. Public investment for its modernisation, track
renewal and safety has substantially been increased. We have also
promised, through the NCMP, that the railway reforms would be pursued.
If you look at the previous Railway Budget and the present Railway Bduget,
presented by Shri Lalu Prasadji, you will find a growth rate of 6 per cent.
The total earnings till the end of 2004, were Rs. 33,900 croresi.e.,an 8.3
per cent growth when compared to the last year's performance which
stands at 4.1 per cent.

A growth of 7.67 per cent has also been recorded on the freight front.
The proof of a pudding is in eating. This is sufficient to show that these two
Railway Budgets are people-friendly Budgets. When | participated in the
discussion on the Demands for Grants for the Railways on 13th December,
2004, | had requested the hon. Railway Minister to take steps to link the
Velacheri MRTS railway station, Chennai, with the Padi, near Anna Nagar,
Station so that a circular railway is formulated in Chennai to ease the road
traffic which is creating great problems. The State Government is not
constructing any flyover. The last flyover was built in prior fo 2001. Therefore,
I had made that demand. And, the hon. Minister had responded to me. |
am very thankful to him. In his letter, dated 8th February, 2005 the hon.
Minister, Shri R. Velu, has stated that the proposal for extension of the
MRTS from Velachery to Mt. St. Thomas is under consideration. | would
like to request the hon. Minister to conduct a survey at the earliest and
speed up the project. | would also like to request the hon. Minister to
provide sufficient parking space at the MRTS stations. The new MRTS
stations are, of course, coming in a very big way with modem infrastructure
and outlock. Therefore, sufficient parking space must be provided at the
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MRTS stations. In Décember, 2004, | had also made a request to the hon.
Minister for establishing hotspot wireless internet facilities at the railway
stations. | am thankful to the hon. Minister that he has responded on this
matter also. In his letter, dated 28th February, 2005 he has stated that, to
start with, the Railtel Corporation India Ltd., a public sector undertaking of
the Indian Railways, is in the process of setting up cyber cafes at sixty
important stations in the phase |, and subsequently they would be covering
220 more stations. (Time-bell) Sir, | would like to request the hon. Minister
that these cyber cafes, apart from internet facility, should have the modem
facilities. There should also be mobile-charging facilities at all the major
railway stations in the retiring rooms, etc.

Sir, Tamil Nadu has the seventh longest route kilometres in this country,
the highest being in the State of UP. The Tamil Nadu has only 4,184
kilometres of route, which is the seventh longest route. But still Tamil
Nadu has the highest metre gauge route. So, the gauge conversion should
be taken up speedily. The Southern Railway is providing the highest earning
to the Indian Railways. So, some more facilities are to be provided there.
For example, the Madurai-Chennai route should be doubled at the earliest,
as the Meenakshi Temple attracts a large number of pilgrims. (/nterruptions)

MR. DEPUTY CHAIRMAN: Please conclude.

SHRI R. SHUNMUGASUNDARAM: Sir, just one more point. Then,
doubling process of the Madurai-Madras sector should also be accelerated.

Sir, | thank the hon. Minister for converting the Chennai-New Delhi track
into a speed track with a speed of 150 km/hr. by 2010. The Sampurna
Kranti Express, which runs between Madurai and New Delhi, starts at
2300 hrs., which is very, very late hour. It should be started a little bit
earlier, at least, two hours earlier. Also, the frequency, which is twice a
week, must be increased, at least, to six days a week.

The work for the proposed Chennai-Pondicherry line, which is via
Mahaballipuram, as discussed earlier, should also be started at the earliest.-

Sir, | am thankful that the Chennai-Bangalore Shatabadi Express has
been provided. But we should think on the lines of TAG, which is a bullet
train, because these two cities are major IT hubs of this country.

With these words, | thank you, Mr. Deputy Chairman, Sir.
st IqgvTafi: FaTE AR S, oy SifEw, sy w3 fire #)
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ot e TR (REATIR W) : TG HAEE, qH W A1 H1 S # )

o sirgen e g, 98 T TR

AT ) qH 1 TR S
A, 7 |1 e )

R, ferae wRw, et @ | o7an §, 9% W& #1 98 7e {1 99 @ R
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) et e 9T, < I% o O fRaiet § it § 1 F o wew s R oia
7 = wEm, Y ¥ T & w9 a9 FEm|

sit sravmafy: 78, e & T St

St T TR WERE, 3§ 6 q91€ 2005-06 § 379 e I 7T H{Ef T 7 e
BQ, A Y& 5l S 1 v W Y@ T fagatl #1 ww s fia s #1
T 8 1 4 o foig E-wdts, A ofit fasrlified 1 37 4T <t F st Yo, fawa
wWHFH T swAh

ey, A | 151 99, 11 7EH 99 3w € & &7 dad A, 14 f&=, 400
AT 1 AT, [N S HT IEA 1A FT HE HTA A1l TReATE 3, S0 10
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fégmm # & 53,000 fRre W@ anf 9, stk fyedt 58 ol § 3 9
10,000 e I Arl R ¥ awem i &1 AfeT 152 a6l + sfaeg &
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TR, TR 1w foer @ & o faer § v weea i

[ TG Wy =1,

ST 5 9=, wES, FIA|
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forraet W #1 ¢ F4 ... (FTYF)...

sit FTer YEIR: A% o Yo § o ¥ 1 el ww i W mwaw ¥, 9w W
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Tt +ff gEanfEl &1 g & 7 €, 78 I W e aren ged Jeai I,
TafeT Te! 3R glausE S 1w 8 S|

AITeR, A1 T At St 3 ot Yo 9 €1 9o @ 39 H areard g #,
A 78 0 Y St Tk Tt Yo A @ SR, 39 39 F1 S o gl
3R gfera o A ot et ¥ 1 glagees ! ol g, AT i g
TR I w9 § M ¥

IqE9TIT WEIET, 46 Tt miEAt 1 wrwond i v, 27 MEA! #1 faR w9+
a1a FE T 3R 10 M F B g o) # A T v @) e IR w6t
rquniel &1 AR feer =rear g1 fraelt AR 54 et Y wvon & o, EY
rftrenter w2t el sreit 7o e et 116 wyel wif wradw o™ 1 9w H)
T oft, FH Y 6T T

AR U-iTersT fearsq #1 am w8 T4 1 Y@ w5t ot 3 wE # 76 1,02,004
| A o 6 e & fag e e €, St faw ot @ gt & o @
U g 3R Yo Art # v H1 T, 9% WA W P o w v e d
a0 forea A 1 § 1 AIGER, 19 1 4 B o qafiai & ura g ge 1 o
faset 7 & ot o | g St <l gelen g, & o w ot i g ) e
- D MR T € e R e o vm g ¥ S vt i Ha g
HAER, 9§ S S0 WO SR gTerd d We 9, fee W) feier # 9 st m-mew
S & 13T I o 0 E € ) 3Rie TRt R gl I ) e s
Hat it A A 7= W Bt o

A, WA WGl T A dgar i @ ¢ 3R favg # ga@ sy vt god &
1A 39 B9 B FES[E 79 9 T ¥ /e 7 918 #1 e @ §, SfaEn
T R A i e E T € 1 7o el e € e g T M R
v Tyt & fyss ond 1 29 39 o & S wAH @ S

5t SegwTafi: I FaS T

st A TR TR, 319 F feraer A wE v H €1 @ A S 6 Rer
T J 7 1, 98 7 § T feee 76 9gad- g @ € | A der e
T 7 WU T 3R foga F dsw g I ave I @A &, AfFTE d W ase
Tan @ 399 fewraa & foag e 7 a1 37 D Rt @ fae 3w o, @ Fek
% fou e =1l &, voma & fag o e ¢, shamn & fau e ¢ s swiam &
T o et | e, Yo Wit it 1 e feeeht | S et & =
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AR, fearae w3 & i i ofit g wew #, o Sl T e d s
T fieameer YW 9 Y0 A 1 99 9gd @ 9 ¥ 38 win ¥ e wdemt A gum
% feru 39 g | Yomfedt 1 fawar fear smo )| & At w5t St ) Sy w
=rear g fo fagr # wiews svr a1 & @ femrae & fag oft e s 1w e wR
T S W® & fF 3R Hgad faer +1 Torart dar & e g @ e s
foreran | e, | forven 1 fagr 1 woraret e s werar oIk 7 € ST = e g,
A R off H3itelt | s17dy wear § % vemaie @ Siftice 7R 9 o 1 5
o # wfEfda fem S S @ adarsr @ Art %) S f fFa s
foreTra- MrYeel-THqR Y& A1 Y HIH0 1@ H STYR W HArad a7 391
foran ST | veTemE! I @ STl 9F #1 dTd T 0 F Y | TBESIS,
Sifier TR wrt | AR, wdeh ok fraa # Y@ w1 st s &t A )
AEATS! U 3iTe-F5sT q141 1Y | SEABR Ui S ST=ell § Seeg 9% Jerat

(%, 30 I 0 R I - Tt S A et g | e Tl S e
# o 7 gordt &, 39 A9 faran e ) diemr e s Reeh o erde &
st et , 39 AT R e SRR Y& Oet @ g w9 9w i
Ao e @1 § Hiif a8 38 W& 9ri R e W aAma-anm & 3 w1 witde gen
mmﬁatmfv-['zoosz*{umm@xmmzoczﬁwama‘rwmﬁ
w1 1 HeRar 9T

AR, 3179 3 99 Heht e, 3@ fom & stmash) vrane ) o # 9% wed
TN FF 78 1 oo =i i sfae %3 & 3tem § o € ok aw wdie
@ %1 da AR T Wil w1 g & fea § 46 {1 = vt B wa d et aw
FHIE e 1 (HErE)

st Igmmafa: aﬁwﬁwﬁrmumﬁﬁmwwﬁwhmm
e % T 31

5t % fTiR Aga (S qeW) : IqQWIITd WEed, I At St ¥ 39 weA |
fraett o ot srere Jw foma o oiR v e fusselt ) AR w5 ot 9 Yo sere aw
forar a1 @t R 30 Y 3R o wF BT 7 e wiefi oft o et st St Yo S
wifeeTd aore B oiR 3w ) Yo oaeen, W w2t @ I €, 5% vl w sy
HAA Hait St A fredt aere # ore S sft &Y off | SRR dus wifa a6
o 1 o, IFA i H Hege d 9E A 31 9@ F7 o, I A wd @ wEat
oft g &1 ot | AT wh St s SigE Wit | it an gE R S e v T
atren sitft ot fof At st St Yeit @ g e @ €, O frivea v @ ol Ft s
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e &, St A S 9 e S e g €, 39 WoanEE w5t St
- S @ | HEHE St Y e see d gy e o e QU dw # faer @ w0 wfewi
At st o s foe AT T off 3 el SRR w1 oft s 6t ot sk g
TR ¢ 5 55 1 70 e ) sya 9o B 91K 9% e 9% 8 SR Ang
Tt <f 7 Yor <1l Q el o, ot o 7 ... (FHAUA)... HES T 9l a6 7 R,
A TE FE W@ TR arvft 20 | 30 T & v Yt & saet waer 1€ S w
¥ 19 T St S gE S 2005-06 1 WA R 1 A ase it o Se-guEa
wore ¥ 13T & e & foT 3 W+t St el e €, o R d e |
e e feard 2 @ 12w F e @ ghesio § @ S A Jeey St ot Y
T o T ae &, AfFT A Wl o, Y el Al A R 3 T
FHeTars ¥ § SR T ag0d & e MEH @ 1 B R & e s s
o § ff T farad ok givud St &), s R w am d e =t
I T HE I T HT W S, IR TG, waq Fafo w80, w100 5
AT T T HTH F O, WRA | CegHit-m & fest gamid, 150 fpam a% =t
2 e F FW W) L (WE F ED)... A W 1 &, S AEAE A AR
31q7 wsre § wet €, | sue T i g iR favars st € fw e vt st
N 3 oo # a1 FE €, 3T WA @O I F T 3, AF IqH! W9ET FH
AR ATt & 1 1 SIore ) 9 fedet s | wst it o6 @t i e T ad 2005-06
# 52 am forran 7€t agrn, dfwa § westa we st @ g e § e Tl w6l
T %1 3 F & forg o 7em @ w1 R, W # < gl v 6 S @ qgen
T F A A T W, G H1 M 9g @ &, T A 31 € R
St 3T wore AW iR &, 3H S9N 9€ 4000 FUE FT THYE FAT €, A TR
AN HY F? AR AN A S WA F WA A e I @ It |
A T HA FA |

IFITIF AEIGE, s Ia o1e W a 99d A |3 it 3 e o i ad
2005 % <9 & Wt RYFE! RS AR @ fog =Aan sravaward € R QW a
e AT, R F) WE-YAU @ ST, AT 91 1 gon? fawainii &
o X we 1 far & ot 3wt e &, i st St 3 Rt & fae fredt
e & © oy WohR 1 Widt s 1 A R O, S o e foa AE 2 @
# 13797 17 dU ifd SO Y 91 1 ot 3R S e g oo 3w fean o 3
5 aoh T 4 W9 shifd 9 Wept off | 3719 ot 39 3 & <y /e AT e ¥
A H W@ E, Afh 1od § giaumd wifa Ot sn @ €, W d oy sg @ E, e
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# e o¢ Wl & 3R o AW F1 a1 1 favera o § 33 o @ #)
sit FrmvTafy: T, AT FAHRS HifWC
st % ferwiR A1ga: 3 a9 Sl 1 SR R JrE Wit S T e 9
ot e waR: Y # wrTe o v @ &2
st 7 frein Iea: 78, I Asm A @ T
st T YWIE: YT SR A3 9, o few ¥ 1

st g iR A1ga : WX, A st S ) u iR Frae #f w5 v § e Wl
WTER U g0 98 A &1 3 FHar e gor W@ ot o1 9w @,
IGHT TH ITE A I | W, T e # A9l o1 9 F&7 1 39 /A &
e Sit @ity faen e fas st 4, st 7 7l & figmm & v d @
TR 3 g1, o6 8 9o i T @ W1 @ 9 ok st | e
Yftert @ 9 37 & forg 3@ S Y Aim 71 F wsht < F g o @ it
TaeTs w1 § W& FRATE FI7 HT 3T HH HT |

sit SyRwTYfa: ST FHAERS HLI

sit T fHYiR 9Iga: W, T H | W R_Y ¥ T 1620 3 oA §,
ot 700 3 At &, o qam <1 1% g oot el & ) iteTRedt 57 31 # geen
A H ES €13 $1 dE @ 9 €, AR SHeRdt F1 e S F1 a9 ¥ 1399
T & wrrg w5t <t & =g e g fae off Pl et 8, s s
FH FHH FEL....(AUM)

St IR WIS HTF AT FT T 0 FW o IR I WA HT J6 F W@
B 178 ) T o A @

sit 7 FFTiR AKa: o Tl B HHEA W VW HI HTA aw faeqa
e &1 AT Wt SR, F st S w5 €, afna & wgm e snee wia § =g
s

4.00 PM.
sit Iravefa: ¥fET, oty FacE ST, @i
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it 7 freiR aea: AR T H A i g € faen A Hi A v g€ &)
Sogurafa o, # wETa FR @ € ) i H, well & " fa e i W witfal
Yrd T Tl g€ €, ST S YT SIS | 79 a8 wred e g A WA St
} g wEm i fersadt 39, S gorRtqt § Ford €, | A arn Aeeg w
3HH 799 i $1 FY S 90 ) WEAG F5 9, o9 faer & w9 €, 30
MY rETeEs wE €, § A9 Usy w) EE Y W g ARG SIS H B
e €, gafere 31ma 3y off Fifred w9 @ e 3 w1 v L gRER |

5t W et Hee (1981 : WA STy S, A Geeg 3 9 anft v
e sHi A ah A R e A ww s S o = §, i a= ¥
A aigd wdw R o s @ w9 v & faret fgan sy

it AT JUIS: A T, Fellarg &1 Haers hae wm § srafas ¢, &
IR forg grtass et €

it = fRvin 9RE: Sugufy Y, T geE 3 W %, T8 e &d gd
o, S Ay T S S wer ], B0 9 & @ o (sEeEL..L)

it T T SeEEfeEn: Y WY, 3Ny st Arfefras St @ s oft g iy
3R AT 37 97 ame ot ST

31 TG ST 191 You have three minutes.

SHRI B.S. GNANADESIKAN (Tamil Nadu): The last speaker is aiways
having this problem. )

MR. DEPUTY CHAIRMAN: You speak in English. Why are you
encouraging peopie 1o speak in Tamil? k

SHRI B.S. GNANADESIKAN (Tamil Nadu): Thank you, Deputy
Chairman, Sir, | congratulate the UPA Government headed by Dr. Manmaohan
Singhyji, and also the Railway Minister, Shri Laluji assisted by Shri Veluji
for having presented a passenger-friendly Budget. In other words, | hail
Laluji as a dynamic Railway Minister. He has presented a wonderful Budget
for the nation. Sir, my leader, Soniaji, promised in ihe last parliamentary
elections that if this Government is voted to power, we will take care of the
poor people, the rural poor, the under-privileged and also the have-nots.
This Budget reflects the ambitions and aspirations of these rurai péople,
under-privileged people and the poor people of this country. Therefore, |
thank the Railway Minister for having converted the wishes and ambitions
of my leader, Soniaji, into a beautiful Budget, which he has presented. Sir,
we are delighted that under the dynamic leadership of our Railway Minister,
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Laluiji, on the freight front, there is a growth of 7.67 per cent over last year.
This increase is remarkable because, for several years, the Railways'
share in this front was reducing. The passenger traffic has also been
increased to 6 per cent and the growth rate in the earning is 8.3 per cent.
Again, our special greetings to our dynamic Railway Minister.

Sir, as far as the vacant lands of the Railways are concemed, the Railway
Minister has said that they are going to utilise the same for the
development of infrastructure, railway hotels, etc. There are hundreds of
acres of vacant land, which are unutilised commercially till date. There are
several heactares of land, which have been encroached upon. All this land
has to be put to use by involving the private sector people so that,
commercially, Railway will also have a better earning. Railway stations
should be modernised and passenger amenities can also be increased.

Sir, in the last year's Budget, | gave several suggestions but they were
not implemented till date. | requested that the digital display must be
made showing the railway station's name so that whenever the train stops
in a station, its name can be seen. During night hours, it is very difficult for
passengers to find out in which station the train is stopping. Therefore,
digital display must be there. All compartments must be inter-connected
with intercom facility. The upper portion of the compartment must be
enabled to open so that in case of accident, the rescue operation can be
easily carried out. lllumination of the reservation charts in reserved
compartments is a must because in the night hours it is very difficuit to
see the names.

Sir, l insisted in several meeting of MPs and also in my speech on the
last Budget that there is a lot of metre-gauge track unutilised, don't
remove them, instead have a mixed-gauge track to which the General
Manager, Southern Railway, has responded stating that they are studying
the feasibility of it from Dindigul to Madurai. | request the hon. Minister to
see whether mixed-gauge can be tried in the Indian Railways.

Similarly, as far as gauge-doubling is concerned, it is difficult to have
double-line track everywhere. Therefore, from Chennai to Kanyakumari, in
ten places, if we have gauge-doubling, another four trains can be run.
Therefore, the gauge-doubling for ten kilometres in 400 kilometres will
save the Railways' cost as well as increase the number of trains, that can
also be considered. Sir, the Railway have taken a decision to abolish the
first-class non-AC coaches in all the trains. | request the Railway Minister
to review that policy because there are passenger suffering from asthma,
sinusitis and old-age people who are able to travel only in the first-class
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non-AC coaches, and not in the AC sleeper coaches. Therefore, through
you, | request the hon. Minister to review this decision and introduce
manufacturing of first-class non-AC coaches with modified form and, if
necessary, increase the sitting capacity. Sir, Villupuram to Madurai, the
electrification of the track should be done. Sir, | will conclude. Similarly,
Dindigul station must be upgraded with more passenger amenities. Dindigul
Chamber of Commerce are doning a lot of public works. Therefore, their
help can be salicited for improving the infrastructure at the Dindigul railway
station and also Dindigul-Polachi-Coimbatore conversion of BG line is long-
pending and Dindigul-Sabarimala is a repeated demand of the MPs from
the southern districts of Tamil Nadu. Survey, in this regard, has been
completed three years back and it is pending in the Railway Board.
request the Railway Minister that the Sabarimala route should be declared,
at least, in the next Budget so that | can congratulate him with more zeal
and enthusiasm. Sir, in Tamil Nadu, only extension of services has been
granted. | would like to say only one thing and conclude. Sir, sky-bus
metro is a modified and safer rail-based system, which can be used as an
underground metro as well. The sky-bus metro, has to be implemented in
all metros as well. The sky-bus metro, has to be implemented in all metros.

There is a need to legislate the Sky-bus Metro Act. | am told that several
individual promoters had collaboration with foreign companies to run high-
speed bullet trains. A number of individual corporate houses have entered
into collaboration. | request the Railway Minister to encourage the Ministry
to take effective steps to initiate the necessary process in this regard.Sir,
one of the hon. Members suggested that we should have a Medical Officer
in every train. In the last Budget | suggested that in the long-distance
trains, there should be a medical compartment which should also have a
library. Like educational cess, which the Finance Minister has imposed,

there can be a medical cess of, say Re. 1 or Rs. 1.50 in all trains, so that
the Medical Officer can also be employed in all trains to help in the times
of urgent need. Sir, | request again to consider Tamil Nadu and have a
double track from Chennai to Kanyakumari and also extend the MTRS
from Velacheri to Anna Nagar, which my hon. friend,
Shri Shunmugasundaram has asked because we are allies now. | have
joined them in requesting that extension of MRTS has to be done. Thank
you, Sir,

it & w worEn (57 AR FET) : Iygvmfy S, A9 qR W e
2005-06 R drem %1 T4 e 3, o= fog & oo v w1 A wse S
A & e & e e g §, wafan 78 i Tt wd e e s e
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¥ afes yafau fe 35 aoie & fpgrEl &1, The ol &1 o gan 3w & o - faw
Horam €, et v v T §, sofe § 5@ s o aeds s ) e w1
H IE Y WA T WA ST F A TS 95 9 FR FEIR F WE & d
Trear €1 3l W A< RIS AR S F7 W & for 7 W@ F WS Ag F A@m,
Afea & arrg Y& it St 1 LA Sw 1 WE IS o IS | g9 99 I § R
w7 ok e ¥ free wer-siw arer & facedt # o oa snfewar-snfeem asi
T EreTd TR @ # ) foraet oo @ - § W ofeed € 3 fr-wfofes =
B @ &1 mee W S @ 9w wE wea % S fe aee | femm e @
o 46 it 3 30 T yE w1 € Al S & faw e ot T A gl ot
TR FIR 3ra A 3% FE TR TR I 9 U S wieS o werdt o, aw i 5
HE T SR gy vt aR H Saw U AR W & O A s s |
g 0 & 6 S aort 39 ], 9 Tren e T, #iifw R sy d A don
T FT g T NS §, T W TE TS H FH F FH 60-70 A@ ¥ ey
i Tt B <A HO B oA o7 F 156 FHR <y SERAG TH f FHR TR H IR
¥ wfoA e ¥ 9wl T QAW A ggr <uiH # faw o #) safer aa
Iy & 7 7o otk e wetS 39 ) Lo fean e | Tw wy-wy § a9
FE1 9 & for v &1 93 fefigae , o ail veitdt 1 awi o 2000 | 2002 § v
o ran 1 gt o ol Y S e 0 @ e A Hs S A sy wEm)
TEIRE, 9 fegear oiv wiFaar &1 deary gen, S99 yeet ek @ fagasie ok
- foaaraeie § 99 3 Tl off | S a1 579 fegear oIk mifwar w1 sean ga,
g 31 ¥ A TRt iR Rt 1970 F Qe s # T & SIA F HIw e ) afnA
qg W WA & S e 1970 F off, 3 oft 39 w1 4 & wem &, 35t e ot
T 31 AfEN 1 58S srfaita § 78 ot w9 i 1926 7 98 1 o fefesma
ARy R, a8 REISTQ o1 911 11 ot Yerd 7 Fefaarer atfes Rederqe €1 &1 4,
S ota e H 35 w1 @ R, A T fuwelt e, TET R # YRER S
e g, fardrene feter st o1 ok sy s aree < @, SRR F ek A Wl
W N H1 H™ S T 70 stfafism o v am ol e siear § f sy 9
JUAR I AT FH0T T Tl 8 TR IS ] | TR 37eft o 1o A R T g
# arrf w30 S Sy FEm o SR Y g S 1S o §, S T e
e | wEEa, S 3 w47 | vre faurerne @ 9wy 3 A o | o W
TreiRfeRgy aeie, g agg v ofe® & - 18 93 o wed § 99 39 o
T &, &Y G I | RiRTERYT # O e 37 qE S i o5 § 3 uw an
et arte 1 wmd Fa § 3 e y=ER FY g o g e &1 whe
e
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it farerg St Tl (AR : ¥=IATE ITHHTH WE, duyH F AEE |
st <t #1 wrare T € SR gEd aR 3 uA ¥ U@ ifheifes asedw
o # 1 7% wwie, Fomd 7 1@ et 991 @ 3R T @ A gt 9 2, 39S Wrasg
ff Yo %) faerd #1 3R @ IM F1 AW varE fra ) o fag s
Faw 3 vgare dt a0 € )R g § W T 29 B H 7 7 ¢, wWia
S &, IGH1 e o enwiEnsti 1 T HEn &, FifE s i A @
£, Tafee 39y 39 YR @1 992 T TR }, 28 e orden € i S oy
o w9 Ju w4, 7@ ot e Yo e 7 werdd | T Afvefaw ww AN
w1& feamd FifE sfaera fmtor w3 st wWaw &1 3 o qo Tar d
i 7% 37 T Y TR T A | g v @ @ # 6F A @ e | Wi
Taa # 3 W wE TP E, 39S Aracg e W A e E, A s R
% fp Yo et =i e wgrEn €2 3 onemE @) W@ € 56 9 W Sregantwan o,
T WE 7Y FIHA A1 %1 o F1a € SR g e ge g @ & e @ g
w4 7 dJgrEn? L (FHEuE)...

5t e TR sregpaifer: fhe ww i W& e =i 7 s | (SEam)...
st faorg S g2t T g | U IR A foe oft o gu . (sHEeE)..

ot T T srEgpatern: faora <t Sh, SR e W w i fe @ s
foru o1y %@ 7% fawme HH? 9], He BUFH? 9% Jaq|

st forora S 7l 7w < g 3 R € L. (sraum).
ot Toe T FAeRpETAn: g k2

st de gl Mgt R AR IR ¢, A s { fr A
Urfedd T € ... (FEum)... 7 9@ g 32 WReRndd wgrd &) Yo
it w9 T wga 9 W S fa fowe 9o 9, 3§ L (FHRYA)... T, a9
9 TR I & 9o € fan fespe, aif Tt & S | &, e SsEa W
feme dHT warm wwt ¢ ... (HEA)... am, 0 T 9w 9 § difm
oI}, Ty € Wy S 2w H et deE €, 9 It fan o o) SR iR
3t =1 it wre el E, oY aore | 76 3 ) v g 3, T el @ w
TR B 9@ € 3N IUHT 998 Y FH Y FH TR HUS T H1 AW T&d *Y
Brft, 7e & st A ¥ 1 o € =i, onsit foret A e fon wrermm s €)1 sraeny
=0 wF & T o # yerEn ag el ¢, afew 9 gon ¥ yRER w W gen §)
..(FETA)...
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st srgvafa: o9 Sifee,.. Q) ... (Hg9M)...
ot Q& T STRETeTEn: W # JIYHT UF YU FREM Y T ... (FA9F)...

oft Iqawrafa: g SN, SIS ARG TA SN .. ATYHT THY T F 9 Smm |
.. (qEEA)...

it farorg I 72 v v/ & < oft Y 35 St malpractices of, 371 32
Rigfem ... (o@um)... t TR 1 379 7R Q321 IH € o0 ger fa
IY 3HFT frrd 87 aren § - @ AR g R, wie-Af fea d, s o
FHaftaa w1, 399 rem § frar € ok diftem ot ge e € 1 mfee
Yo st i, # ) greg 3 € R e aga X 1 R S 98 wee Y e
¥ ) Frdfut o1 o S B & s ferdry & ) =t A 1 /) SEe o e @
=1 farer wan &1 figer oft =nfeg, femm off wnfiee dffiree 3 & faw .. (=a9am).

}{E WA qEE: ¥ .. (HEA9A)...
it TEe TE TN 99 9 9 E? L (Hau). .
sitrelt wftar Ren: | IUR R 7 o9 ey 1. (FEem)...

sit faorg R a5 39 I < [P}, 9 TR I | FH T A, 39l T e
o E 1. (FEum)...

st TEARTRT WifYT (3IEET) : T =B FH FA & AfFT o F i orza &2

sit faorg S zel: F 9 W= W o1 fF e e i T o anft aw?
..(HRET)...

mmm:mmmmh\mﬁmﬁﬁW?

3t faorg S el WA W Wl & enueT s O wa 91 ol srefifa s
W W % 9 H) L (HEGA)..

it @] ¥9R: A9 A TR R, 7 & W W &L (HEum).
sit g w@ seqarfean: ®F ¥ i AR W2 L (HEum)...

*Expunged as ordered by the Chair.
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st IgEwrefa: amq Afsw,. ey, =i, few, T a9g w&blE T
...(HaYgH)...

it T T SEEfeEn: W S i w1 A R R . (Awum)...
ot A wiite: w9l 98 9 L (EEue). .
st Iravafa: a9 Afsy, .. (FFER)... T8 S A9 I W wigw)

..(oE)... 78 +1¢ e & 7 s, 77 S HE 1 LL(EEA).. 3R, dfeg,
Wi, S T 9 g1 @ i L Coaaem)... ~

ot & T AegEE: Hi 9 * aet auaw R 1o g 24 A A Q
... (SHEEH)...

sit IqAvIIRI: AR SegafeT, ...(Haum)... AT, WWd RWagw & @ ¥
...(qgYI)...

it i st (aftes smer) : 98 = S T L (EeE).. A [T e
®E..(E9A)..* AR @ ().

MR. DEPUTY CHAIRMAN: Nothing will go on record except the Raitway
Budget. ...(Interruptions)... | am serious...(Interruptions)... Nothing will go

on record except the Railway Budget. ...(Interruptions)... ¥fag, 3mq &
TR W @ HIC ... (F@urT)... Nothing will go on record except the
Railway. Nothing will go on record except the Raitway ...(/nterruptions)...

s TEe w@e AxgAfaan: 3 1@ a9 W Sied-aiad wE 9q T
... (HEar)...

st Iravafa: oy s AW . (FEE)...
it qRe TRe HAEEAferT: A9 SR W HW EN? (FHEH)..
sit it el ¥, ot O @ &) .. (=),

At forg S qEl: W, 98 ™ 91 1 Y2 7@ ¥ fr W e fag i@ ok
feam 1 ama #& ot ... (=aur)...

ot JrvTafar: STeqaEfe-T o, S St et * dren &, sl W= ¥
o fad @ e 31, ~<faw, e W s 1o woaes it

*Expunged as ordered by the Chair.
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it forera e el ©Y, T 36 W& 7ol 7 @R )T 78 e a1 fo fee oii fgmm,
fom it & 9| 1. (Faa9M)....

ot T@e @ AEGaTern: 3% foa ot fgmm .. (Saam)... 39 F HaeE €2
g 1 Rt Sg wefe R 1L (FEee).

st ITQWfa: STU! S FE 8, 98 HEC) ... (FFUR)... M9 e ) ... (=|s
T).... e Sft, SeR fawm &, 3me =i <o €2 . (Haum).... e famm
®, oy o= e e €2 L (Ee).L

ot faerg < Tel: S W, g9 ane | A o @i d 5 L (=aam)...
£t IgauTafa; s ameA s e €, 59 e fodte wa Rt .. (3Eum)...

ot fasrg S Tel: & 7 @ 390 T @ @ E oA f pE ww LR it 5w e
3R feary 1 aa orelt 4 A @S B 9 B2 L (=Eur)... & S § fF I e
e oft & ok * . (zEUM)...

it iy @il * ... (Eue)...

sit fasra S qEl: . (HAYR)... A W, L (WY F ED)

st sqmvrafa: 7ei =& w9t 1. (F=EEF)...

st farsrg e gel: W, § Yo w5 it & greana e fa faed . (saaam). .

MR. DEPUTY CHAIRMAN: Mr. Ahluwalia, 1 will not allow you.
T 87 .. ().

SHRI S.S. AHLUWALIA: Sir, what has he said? When he is speaking
on Railway Budget, why he said * ...(Interruptions)... What does it mean?
What is meant by it? ...(Interruptions)... He should withdraw his words.
He cannot make a personal remark on the Member ..(Interruptions)...

MR. DEPUTY CHAIRMAN: | will examine if it is unparliamentary
...(Interruptions)...

SHRI S.S. AHLUWALIA: No, Sir, how he can speak about a Member?
...(Interruptions)... He is not discussing the features of Mr. S.S. Ahluwalia;
he is discussing the Railway Budget..(Interruptions)...

*Expunged as ordered by the Chair.
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st IqQIGTE: 19 T8 W ANfdw | A 71 o1d §2 ... (FqUF)... 39 T8 |
Hifea! ... (FAF)...
S T T FRATAAT: AR A9 ¥@ &4, & & wew § % fe {0 sEr o

Ak A& g |...(FFAF).... Sir, it is a personal remark. He should withdraw
his words. It is a personal remark...(Interruptions)...

MR. DEPUTY CHAIRMAN: Please sit down,
Mr. Ahluwalia...(Interruptions)...

SHRI S.S. AHLUWALIA: itis on record what he has said. it is a personal
remark. (/nterruptions)

SHRI DIPANKAR MUKHERJEE: The Chair is on his legs. Please sit
down. (Interruptions)

MR DEPUTY CHAIRMAN: Ahluwaligji... (Interruptions) Just a minute.
He is capable of defending himseif. Why are you coming in? (interruptions)
g Hfeu ... (Haum)... Tl Sit, 2fay, digt Afe-sis 3 ¢, o o Waw
W ¥, 1o W A HIWT | wHAE, fomed W, the matter should not be taken. If

there is anything unparliamentary, | will examine it. (Interruptions).

SHRI S.S. AHLUWALIA: Sir, what is unparliamentary? | am saying he
should withdraw his remarks. (Interruptions) What is this? (/nterruptions)
Why should he make a personal remark? (Interruptions)

MR. DEPUTY CHAIRMAN: He has not made a personai remark.
SHR! S.S. AHLUWALIA: He has made a personal remark.
MR. DEPUTY CHAIRMAN: He denies it. (Interruptions)

SHRI S.8. AHLUWALIA: He should withdraw what he has said What
is it? (Interruptions)

SHRI VIJAY J. DARDA: Sir, | will repeat what | said.

SHRI S.S. AHLUWALIA: What will youvrepeat? (Interruptions)
MR. DEPUTY CHAIRMAN: Ahluwaliaji..

SHRi S.S. AHLUWALIA: This is not fair, Sir.

MR. DEPUTY CHAIRMAN: You are going on saying, "This is not fair;
this is not fair". What exactly is your objection? (Interruptions)
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SHRI S.S. AHLUWALIA: He should withdraw the personal remarks.
(Interruptions) He should speak on the Raitway Budget. (Interruptions) He
is describing the physique of Mr. Ahluwalia. Thatis not the subject matter.
The subject matter is the Railway Budget. He should speak on that. Why
should he make personal remarks? (Interruptions)

MR. DEPUTY CHAIRMAN: What did he say? He did not say anything.
SHRI S.S. AHLUWALIA: Sir,*

MR. DEPUTY CHAIRMAN: This is very bad.

SHRI S.S. AHLUWALIA: What is bad?

SHRI DIPANKAR MUKHERJEE: Sir, this is too much. What does he
think of himself? (Interruptions)

MR. DEPUTY CHAIRMAN: No, no. You cannot go on saying whatever
you want. (Interruptions) No, no, This is not correct. (Interruptions) You
should not take it for granted. (Interruptions) | am just telling you that you
should not take the House for granted. (Interruptions) | want to go through
the record. (Interruptions)

SHRI S.S8. AHLUWALIA: Personal remarks will not be allowed.
(Interruptions) Personal remarks will not be allowed. (Interruptions) You
adjourn the House. (Interruptions)

MR. DEPUTY CHAIRMAN: If it is a personal remark, | will have to
examine it. And you cannot ask me to adjourn the House. (Interruptions)
I will not go by your diktat. | will do what is right. (Interruptions} | will not go
by what you dictate. You should not dictate. Please sit down.
(Interruptions) Please sit down. (Interruptions) Ahluwaliaji, | am very sorry.
(Interruptions) | am very sorry. (Interruptions)

SHRI S.S. AHLUWALIA: What is this? (Interruptions)
MR. DEPUTY CHAIRMAN: No, no. | wiil not allow this.

SHRI S.S. AHLUWALIA: How can you make a personal remark against
someone? (Interruptions)

st Irmyfa: ey Afsw ... (HFEM)...

SHRI V. NARAYANASAMY: Sir, ...
*Expunged as ordered by the Chair.
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MR. DEPUTY CHAIRMAN: Mr. Narayanasamy, please sit down.
(Interruptions) Mr. Narayanasamy, please sit down. (Interruptions) | am on
my legs. | appeal to all the Members; If there is anything unparliamentary,
it will not go on record. That is one. Secondly, you say that he has made
personal remarks. | have to go through the record to find out what he has
said. | have...

SHRI S.S. AHLUWALIA: Sir, ...
MR. DEPUTY CHAIRMAN: No, no. Please wait.

SHRI S.S. AHLUWALIA: Sir, you call the Secretariat and find out what
he has said; you adjourn the House. (Interruptions)

MR. DEPUTY CHAIRMAN: No, no. You do not say that | should adjourn
the House. | will not accept that. There is a procedure. (Interruptions) The
procedureis...

SHRI S.S. AHLUWALIA: Sir, | know the procedure.

MR. DEPUTY CHAIRMAN: ... whenever a Member objects, the Chair
directs that it will go through the record; if it is found unparliamentary, it
will be is expunged. And that is the procedure that | will follow. That is the
procedure. That procedure should be followed. (Interruptions)

SHRI S.S. AHLUWALIA: Sir, it is not a matter of an unparliamentary
word. Itis a personal remark.

MR. DEPUTY CHAIRMAN: Mr. Ahluwalia, even if itis a personal remark,
1will go through it. If itis a personal remark, | will expunge it. (Interruptions)

W A el (fRR): M AT F ag a T R &, FE I 7t ¢ ...
(FHAA)... F - TS B Fowed @ & (Faum)..

SHRI S.S. AHLUWALIA: Sir, that is not fair. The body language, the
gesture shown... (Interruptions)

SHRIV. NARAYANASAMY: Sir, | am on a point of order. (Interruptions)
MR. DEPUTY CHAIRMAN: What is your point of order?

SHRI SU. THIRUNAVUKKARASAR: Sir... (Interruptions)

MR. DEPUTY CHAIRMAN: Why are you standing up?

SHRI V. NARAYANASAMY: Sir, | am on a point of order. (Iinterruptions)
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MR. DEPUTY CHAIRMAN: What is your point of order?

SHRI V. NARAYANASAMY: Sir, my point of order is, Mr. Ahluwalia
said* That type of remark should not be allowed.

MR. DEPUTY CHAIRMAN: I have expunged that.

SHRI V. NARAYANASAMY: Let him tender apoiogy before the House.
Such type of remarks against the Chair should not be allowed in the House.
(Interruptions) 1 object to it.

AN. HON. MEMBER: One cannot make a personal remark here. This
is not fair. (Interruptions)

MR. DEPUTY CHAIRMAN: Mr. Narayanasamy, please take your seat.
(Interruptions) | have aiready said about it.

SHRI SU. THIRUNAVUKKARASAR: Sir, | have a point of order.

MR. DEPUTY CHAIRMAN: What is your point of order? (interrupticns)
I have heard him. You need not explain it to me. (Interruptions) Thatis for
the Chair to decide. You need not to decide about it. (Interruptions)
Mr. Darda, you please conclude.

SHRI V. NARAYANASAMY: Sir, what he said against the Chair is not
fair. (Interruptions)

W W 2@ el A $Y IO L (SFAE) TR I Y W A
=ifeq ... (Fa9)
MR. DEPUTY CHAIRMAN: | have aiready warned him. (interruptions)
SHRI S.S. AHLUWALIA: Sir, once again, ] am appealing to you...

MR. DEPUTY CHAIRMAN: Mr. Ahluwalia, | am going to look into the
records as to what the personal remark is. (Interruptions) | will look into it.

st FHurer TR 7R e ofRk femmr #t e w @ € . (Saaum)

M Tygyfa: feo oft faam o7 =« wade 27 39 59150 F901 Hdo €
. (E|Y™)

it TR YW gqariedn: 39 S 9 wd & f5* L (sq@u) | am feeling
hurt by the remarks of a Member.

*Expunged as ordered by the Chair.
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MR. DEPUTY CHAIRMAN: How?

st TRegEe SrEeqETtern: 3 S H% € fF 18 9E e w1 {3 & fa
femr oiR femm =Y s&@ ®1* .. (=AEum)

ot IqRaR: STEREITer 1 T When § 1 ... (qANA) ST B A
e ® W@ that is wrong, he should withdraw it. (Interruptions)

SHRI S.S. AHLUWALIA: He should withdraw his words. It is not my
fault. (Interruptions)

MR. DEPUTY CHAIRMAN: Mr. Ahluwalia, if he is not withdrawing it,
the Chair is here who can expunge it.

SHRI S.S. AHLUWALIA: Sir, have you asked him to withdraw his words?
Why will he not withdraw his words?

MR. DEPUTY CHAIRMAN: | wiil have to see the record. (Interruptions)
SHRI S.S. AHLUWALIA: That is why ! said...

MR. DEPUTY CHAIRMAN: Mr. Ahluwalia, you are not allowing the Chair
to speak. Please sit down. (Interruptions) Please sit down.

SHRI S.5. AHLUWALIA: He is levelling a charge against me. How can
he do it? (Interruptions) How can he do it?

MR. DEPUTY CHAIRMAN: | don't expect a senior Member to...

it T WEIR: SR S, T @ @ G AR .. (SFAIE) A F
1 F R &, e T A G 79 Y o A e 43 ge E e e & fag,
iR A wew i o O e @ €, § 3T e R @ ) FE ot steganfern Sft
F1 W foran € 7 o .. ()

it TEERe FRaferan: A9 de | B w2 39 ot 9 Hiewm S awwe
® ¥ ...(Hauw)

SHRI DIPANKAR MUKHERJEE: Sir, how can the hon. Member disturb
the House like this? | want action should be taken against Mr. Ahluwalia.
He has threatened you; he has threatened the Chair. (Interruptions) He
cannot threaten the Chair like this. (Interfuptions) He can't threaten the
Chair. (Interruptions) Please check up the proceedings whether he has
threatened the Chair. He has threatened. (Interruptions) This is my charge.
He can't, on his own, hold the House to ransom. (Interruptions)

*Expunged as ordered by the Chair.
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MR. DEPUTY CHAIRMAN: | am again telling this, Mr. Ahluwalia, it is
not good for a senior parliamentarian to behave like this. (Interruptions)

SHRI S.S. AHLUWALIA: | have been humiliated by another Member,
Sir. | am asking for justice and you are not giving to me. (Interruptions)

MR. DEPUTY CHAIRMAN: Mr. Ahluwalia, you are going beyond your
jurisdiction. | exercise a lot of patience. | would not like you to commit
things which are not in the interest of running the House. (Interruptions)

SHRI S.S. AHLUWALIA: Sir, this is not fair. (Interruptions) Sir, this is
not fair. (Interruptions)

MR. DEPUTY CHAIRMAN: This is your opinion. (Interruptions)

SHRI S.S. AHLUWALIA: He has mentioned my name and | am hurt.
(Interruptions) That is why you are not hurt. (Interruptions)

MR. DEPUTY CHAIRMAN: Are you in the Chair? Can you tell me? Is it
the way to behave with the Chair? (/nterruptions) If each one of you say,
again and again, that | ask the Secretariat and all that, it is unbecoming of
that. (Interruptions) | am telling you that | will look into the record and if.
there is anything that is unparliamentary, then, | will expunge it. What else
can you expect from the Chair? (Interruptions)

SHRI S.8. AHLUWALIA: Sir, in such situations, every time, the
Chair...(Interruptions)

MR. DEPUTY CHAIRMAN: No, Mr. Ahluwalia, | am sorry. (Interruptions)
| am sorry, it is not fair. Mr. Darda, please speak.

st o S gl W, F 9 @ @ ) IR e @ L) L (HEuW). L3R &
w3t it 3 fawr 1, yfa &1 s9re foar @ & 39 a9 ) L. ()

ot Il * TR S & ], 9 § F0..(Hahe)..
o e WIR: *aE HY A W@ 82
it TEeTHe FEEEterdn: T G j, o s € e S

ot It st gef S, sy sifere 1 amg < fre & srot s @ FR 1 7R
39 addditional time f&an T & | 3119 & e & @ FfAT)

sit foorg <. qel: W, | TR F TN F w7 W@ A TF AR F7 360 Whew
fuse gon ¥ 1 3w %1 4. (sqEEm)....

*Expunged as ordered by the Chair.
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57 IqQWTaTar: 9% =g TTeTa o1 § | 379 19 e WSS | There is no issue.
You can't direct the Chair as to what to do and what not to do. Itis not your

prerogative ...(HEE)... Té 9 Hiz W T | 91 I STEA AN S FY g
e fomrs fra #2

sit faorg I qf: F R FLEHAE? .. (FAUA).... 9% ATUFR faw sreeqerfern
ot {1 (FAEA)... ,

MR. DEPUTY CHAIRMAN: | am just asking you. ...(Interruptions)... Have
you made any personal remarks against Mr. Ahluwalia? ¥ 9% Srecafer
Sit 1 ¢ wdTe fome fean 32 smg @ @ A # s dfw )L (Aer). e
THU AT, (FAuH).. e T el L (FE)..

st fororg e Tt ¥ 3 W AW A SR T T d
MR. DEPUTY CHAIRMAN: Yes or no. ...(Interruptions)...

st sravfa: &, 9% L..(samem)... = 9@ w @ .(Eam).. g
... (EER)... S gt L ().

sit o TR WG, W & fge smeqaiferan | .. (FaaH).... ¢fgr W
«(Haud)...

MR. DEPUTY CHAIRMAN: | will leave it to him."... (Interruptions)... | will
leave it to him how he has behaved with the Chair. ... (Interruptions)... 1 will
leave it to him. ...(Interruptions)... | will leave it to him. | am not worried.
...(Interruptions)...

SHRI S.S. AHLUWALIA: | am speaking to you. ...(Interruptions)...

SHRI DIPANKAR MUKHERJEE: There is a limit to it. Igd & T
L(Taar)...

MR. DEPUTY CHAIRMAN: Mr. Ahluwalia is one of the senior Members
of this House. | never expected that he would question the Chair.
...(Interruptions)... | never expected that. ...(Interruptions)... | am hurt.
...(Interruptions)... .

SHRI DIPANKAR MUKHERJEE: Does he have the authority to question
the Chair? ...(Interruptions)...If somebody provokes him, does it give him
the authority to question the Chair? ... (Interruptions)...

*Expunged as ordered by the Chair. ~
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SHRI SU. THIRUNAVUKKARASAR: Now why do you want to provoke
the Chair?

W T 2 vz 17 we F = w58 T S (|Faum)...
sit e WHIg: |l Wi, (SEur). .

SHRI S.S. AHLUWALIA: | am responding to what you have said, Sir.
..(Interruptions)... Sir, you have said that it is up to Mr. Ahluwalia to
Jo...(Interruptions)... While responding to what you have said
...(Interruptions)... If they do not allow me to speak. ...(Interruptions)...
What is this?

sit Saiwt y@sl: 9ga & L. (FAUM)...

SHRI S.8. AHLUWALIA; It has never been my intention. | have been in
this House for 17 years and not for one or two days. ...{Interruptions)... |
never wanted to hurt the sentiments or chalienge the ruling of the Chair.
...(Interruptions)... | never wanted that today also. ...(Interruplions)... But|
am hurt because a personal remark was passed against me by a Member.
That was the reason. | never wanted 5 hurt anybody in this House.

THE DEPUTY CHAIRMAN: But | am hurt. ... (Interruptions)...

it A AN (WERTY) : W, AFT A B M1 2005-06 HT Y T 9 TAR A
wérEg St v, vwent A v o & e w140, S 9 q S we wgm
wie e R ¥ ot He St W ok e < e Y Y aoe F o s
T 1t we ¥, e T e, AT T 30 F o oft woelt W €, W@ &
W, T QWHA o T 7 S 321 Fpe &, S 93 Ao & % s o it
WITet JATE F EH F | i 37 o fen § T w6 W o qe S s R,
I S IR & A 91, 7 39 g0 A R W 3k 39 wror g9 sifverd et
A T FAE R 1 F 59 T o e T E, At W & @ i S 9 g
feaand #, st St sfysrdt o ol gefaeR TR E s R, A A4y
Ty R @ Y, 39 W Few gm0 F6y F T FrE1 e ff fag, AR e
3 7 frem)

I wEeE, | gl 919 At S FEN aren §1 TR AT ST,
fora1 300-400 freiriiet femra ¥, ol 19 AR R 37 & won § 1 3o fag s
7 Breet &, ITRT 250/ TIC I ez Fremrer ygar € st frere & 1avt ww
Breet feme & oo &, fam Bpe v ot 7 wor, s g8 wial TR €, ot
FR Y A3 & & 3 forg wEE ot Wiod @ vy F giw-vhy 4 sr-se
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TqU R Q, Afgcrnsit § aqd s § 17wt & ww Afvewrd €, fewram f
=T, A A T Tei 4 5 At e € sl S e o 18l @, T
WA TTeTd SRR F & 1 TR AR el & it €, ge A e A R
Feamewre A Wt A-dF IR @ w1 &, ST aw @ Qm, wiarstt S arg o of
§ & e T | J0 o § 1 e o Ao sl weies, sTR e ye R S
Ta-eR & I T o W@ s A A R A S gt E &, e &, =W
W, v o, At T T8 5 3 I fowe Pranret, et aarelies & 1Y TR Tr-gies
Ge-o% TAR o # | Saent miedt # sal syeree & it ol wafeg < mE ¥
frreret &, w323 ¥ 13wl B il 1 i Fueie w4, wR S 7 <nit # awelte
B, ST oft TEr I # 1R S i ferd 9, St Tt <t | 53 # sae
T A | I-Ees FE B ® € S e | 3 A fome Frere ¥ sfomd i
o & Afr e S via-or o 9w dan o aga a9 wEen € 9w
& &l o wHe % wwn & ok e # s st |, AeEE s & wd e
% fo e S, o et a wre-gest & forg ag I @ vl st W@y oft W@
3R 0t 0 A5 FY Aol & Taa oft frdnft 1 7w AR # # Seemewe § fren € sk
T it ) oft #1919 o wga 919w &, s st 3Ray | ved straet
B it 5 e € oI T SN At ﬁﬂﬂﬁmlﬁ%mﬂmwm
gt # feeet ot s §m)

IqavTafa TEIET, TR 39 22000 T & wifd €, St i e T wan
Il TR TR # e & e T X eier A e, Fored i € S o W
= T TR W 9, I 50 Al B ol g # g € 1 A0 @ awwE d T
39 9 22000 Yo1d G ferg SetgR g 1 47 ff TR 7w sFderaie wt
e ¥ | S W it W deier T, et age @ vl e € ok
ot -2 <t &nif B I el It §1 err Sw T T | @ <iier T,
A e ¥ 50 & A Fifw HRieR gia wed T 3 R agi & Fres st
HHIER A W A WIS A HQ 139 22000 W& AT S fag o e
G TE T 39 St ) ISR EN, F o F 8 3R 70 71E {50 it 1 S st
¥, 3 =nff sirft | e & wE )

ITEATIF WEEE, TR B 1a wew Py & oit o gl wE | oft Y e
Y S o A R e o, R wenng # W 7 et fred @ A et
et of, o eg & o, we e € T o, JeR S St W st e
IR T T, g A e | e & o e o, e ey @ R off
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Yén e €, I WHTH F M o | TF B 1t ava F W /g 5 wenrg
T ® 75 A T o WaArerd & 4 €, § off ome 4 @ @ ¥ 1 snftnfiret St
T &, S MY WERIY @R B A §, 7% ol W d F o < o
RS TR ot @ § &, el ot ot e S €, aw o v s € S
JY | TE SN 75 TG TG FHI FEAE HT 39S UH I 8, IqD TR H 277 7&K
wHfaw

Iqgurafe AEIEE, 9 ' AT TR 1 S giawn o, 3w fT a0/~ TG
© M Y, W IHRT FPHT AN 150/~ FL g &1 o et = v e
fyer, STt < G o, ST e oft ST § 150/~ FUC IR N IS M ISR FT A
gl g ¢, 39 I oft e e & A

it IrawTafiT: ST T9F QA B T #)

st e A9 gErafy S, T ol #f < v e }, s g3 S P s
¥ wa wga @ wee gl o & o @ e faan e, W R aR-ar @
e & 1 3yt | Y | vEAR 3§ gaR wsftar wame it < g e o @ s
B 134 3ol 1 R st i e %, dfens ael W o vt i et
ot ¥ 19 anft anrany R @ & |l F e S 6 v, e it St @ e
7 Yy yanfy vt W mfeai st wifid | 5w v fe sy e

it Iwrrafy: 99 wRG w1 SR e i)
oft T A W, I G e o g, 3 v 5ga @ w9
ot Iwavafy: F1 BT rd o €, feg T w1 SR st e Ef

o g T WA STl S, ST | e arelt gre vl arel o s
@ 7 &, 5 f ¥ y& e s aniee) fearl ok B smaifl @ fia o
B-11ES WAl | AHA F g6 iR S ol el TR A se-qd g o
= Fory wEadE A weE W AT F w2 2P e 9 Wl el |1 ) v
i 37t S nfire o A e w1 Seamowe Y RO, S R B
g &, 39 W A o swa R ST @ 9% W SIEE § @ wea &

et # gt frarh Wl R # s e g AR i gt W
it 1t 79 e @ fag fera frar s &1 werre SR A gafa faarst W@a
Ry # faar ok smyfretars 4 mgdm 33 9 fow Y dae %1 9 foran @,
AfFT W AT A2 ofrh h a2 s ol s
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T S g Yot fedad T v afl-ud 168 4 a=g R, frae fse&
Reare 4 ¥ A 1 fedio @ W am % fag e #1 iR Qg wsa 113
A= wa T geag fman s Swife #71 Fe for Terrg a@R A WE e w 7s
FUE o9 @9 fora }, 39 4/ &1 e e SR F R 9 ey
Yot wfwen aiEl @ Rorg fesy st ey s 8, AfF gew Tt 3 43
I, e A F A H1 o =) e @ a6t # apde s o
“fror Yt geferall % ST 200 SafwREl F1 di @ T &) W gefeeil w1
HFEE I SAga1 A9ETE! SaE S ¢, AfE arafawa 9 § i g ghed
o Y2 FevH % T@-T@ @ # ao 3 8t & 1 qg ad e 2w 63000
fereirfter W o €, Foraen woiv & @ aw F &, feg voe wqfa @-wE
B B FRr Y geleand wiet # 1 79 # geieelt & vl %1 wiw S forg i w9
A3 It , forg FAA v AT i Tt & O 38 W A Frfandt Tt 9 wwh
1998 & @ % 9 g Y@ gele Y 9w R # et o 6 Yo w2l S ferd
off, 3 yreraw gen o, afed fadt off st @ Fdarl % I A off wrfardt
7 &1 T | 1" FAD dor Wt § ol T et R e ¥, s9 wowrdand of €
Tife, forg @ T At ¥ ) ot o Topelt oft it @ e Y of wredemét et
T e F wlis @ fad eRR 4, s sid 1 R o, dfe e
REHTE HTAAE T g | TR B gR1 ¥ geiemat Y visiiear & e smAr =g ok
e fo o oft A RrdeR d, 99 faars w3 Frfard #t st =i, 7@ 3
"R

T segvTeta off, T 9 D emu . | fren & i - e feam
g1 & feng RAT oft ol & GLom T, S8 WA iR A v @ 15w @ e e
.1, % gRI 3 5 faen s €, su ik e wer e, feg a tw i F @
Bag v g e 38, M Ao ws W IR IR madR W en &,
T % T w0 gu U e oft §, e o IR oft e v 1 v A wsh
RAIRE A FET A i A gr S fafea w9 @ Rrera 91w ¢, 39 ) Frad #1
St =it oi i wegeR 4 faw siftet € ¢ g fraftem fvan se, a8 34
AT | ¥ 1 g=ER |

SHRIMATI N.P. DURGA (Andhra Pradesh): | thank you very much, Sir,
for allowing me to speak a few words on the Railway Budget 2005-06. At
the outset, first of all, | wholeheartedly thank the hon. Railway Minister for
taking up electrification of Tirupafi-Pakala-Katpadi Section in this Budget
and he also said that he would compiete it this year itself.
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Then, survey for Pakala-Dharmavaram gauge conversion was completed
long back. Since then, we have been running heaven and earth in the
Railway Ministry for taking up this work. But, so far, this section has not
caught the attention of the successive Railway Ministers. So, | beseech
the hon. Railway Minister to kindly take up this work and fulfil the long
pending desire of the people of this region.

Sir, one burning issue | wish to bring to the notice of the hon. Railway
Minister. At Railway Line No. 251/200 near Kothapeta railway gate at
Kuppam in A.P., the Ministry has constructed a Road-over-bridge against
the wishes of the people of this region. The people of this region have been
demanding for Road-under-bridge instead of Road-over-bridge. But, giving
little importance to their genuine wishes, the Railways constructed Road-
over-bridge. The problem is students who go to schools and colleges and
people are forced to travel about 4 kms. to cross the railway line by Road-
over-bridge. Now, the Railway officials, with the help of local police, are
preventing people from crossing railway line and are insisting to use the
newly constructed Road-over-bridge. Hence, | request the hon. Minister to
immediately, without any further delay, direct the railway officials to attend
to the genuine problem of the people at Kothapeta in Kuppam and construct
a Road-under-bridge at Railway Line No. 251/200 near Kothapeta at
Kuppam. ;

- The Minister has announced that Rail Land Development Authority would
be-set up to commercially exploit the surplus railway land through public-
private participation. | failed to understand as to why are you involving
private people when you have got the largest infrastructure network in the
country. | strongly feel that you can take technical help from private people.
The other pointis, as and when the Minister changes, the proposals change.
Earlier it was decided to grow Jetropha plants so as to produce bio-diesel
to reduce our dependence on imports and moreover bio-diesel is
environment-friendly. Now, you have a new proposal. So, | only suggest
that you stick to one idea which is beneficial for the Railways and the
nation and implement it sincerely.

The hon. Minister has given a lot of emphasis on Optic Fibre Network of
RailTel and also said that it has grown to 26,000 kms. and would reach
40,000 kms. by 2008. There was a proposal before the Ministry for providing
Internet facilities in moving trains and has also successfully tested the
provision of broadband internet on running trains in the Northemn Railways.
| would like to know what has happened to that proposal and also would
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like to know how the Railways is thinking of utilizing the large spare
bandwidth available at every station for commercial purpose; after meeting
its telecom reguirements?

As a part of boosting tourism in South India, all the Southern States,
including Goa and Pondicherry, formed a consortium called the SITCON
to achieve a common goal i.e., increase tourism in this region. The main
thrust of the SITCON is to introduce a circular train to connect all the
tourist destinations of South India. The Railways agreed to this proposal
and also agreed to allocate 40 per cent money. But, there is ho mention
about it in the Railway Budget. Hence, | request the hon. Railway Minister
to consider this proposal sympathetically and release funds because all
the Southern States and the Government of India are ready to release their
share of funds.

| request the Minister for introduction of a direct train from Chittoor to
Chennai. In the absence of a direct train, the people in this region have to
go to Katpadi in one train and from there they have to catch another train
to reach Chennai. This is causing not only inconvenience but also
consuming time and they have to shell out more money. Hence, | request
to consider this small proposal favourably.

Sir, the hon. Minister has said in Para 10 of the Railway Budget that the
wagon turn round would be brought down to 5 days. | was shocked to look
at this sentence. Sir, if you look at the wagon turn round, you will know the
real picture. In 1950-51, the wagon turn round was 11 days and, after 53
years i.e., in 2002-03, the wagon turn round was 7 days! So, you have
taken more than 50 years to bring it down to 4 days. And, according to
this calculation, you need 25 more years to bring it down to 5 days.1 don't
think that the Minister has any magic wand to bring it down to 5 days from
the present 7 days in 3 or 4 years which he has claimed.

| congratulate the Railway Minister that in spite of 38,000 level-crossings
in the country, India rank better than advanced countries such as France,
the USA, the UK, Japan, etc., in safety at level-crossings with 0.10 accident
per million train kms. But this is not enough and there is a need to further
reduce it. | suggest for creation of mass consciousness in road vehicle
users in coordination with the Govrnment of India, State Governments,
Municipalities, NGOs, educational institutions and private operators. | also
suggest to the Railway Ministry for discussing this issue with the Ministry
of Planning and Programme Implementation to enable the Members to
use their MPLADS funds for construction of level crossings.
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Last year, the Ministry had got 313.6 million dollars of loan for
strengthening the Golden Quadrilateral and its diagonals. (Interruptions)

MR. DEPUTY CHAIRMAN: You wanted to seek only clarifications.
(Interruptions)

CHRIMATI N.P. DURGA: No, Sir. | will take two more minutes.
(Interruptions) | would like to know from the hon. Minister as to what has
happened to that money and to what extent you have succeeded in utilising
that money. Sir, now | come to my last point. The Research, Design and
Standards Organisation, in association with IIT, Kanpur, developed the
Wheel Plate Detection Device, | think, about two years ago; and, the
prototype of this has also been installed for trials. | would like to know from
the hon. Minister whether the trials are over. Thank you, Sir.

SHRI S. ANBALAGAN (Tamil Nadu): Thank yo1, Mr. Deputy Chairman,
Sir, as the hon. Minister is aware, the Salem-Karur via Namakkal, a new
railway line project was conceived and approved by the Government of
India in the Railway Budget for the year 1998. The initial process was
undertaken then and some progress had been made. But after that money
has not been allotted for this scheme. Therefore, | urge upon the Minister
to consider it as a special case and do something concrete to get it done,
instead of putting it in a cold storage. Thank you, Sir. .

MR. DEPUTY CHAIRMAN: Now, the last speaker, Shri Narayanasamy.
You have only three minutes.

SHRIV. NARAYANASAMY: Mr. Deputy Chairman, Sir, in this session,
I have not spoken even once...(Interruptions) Sir, | am grateful to the hon.
Railway Minister for helping the Southern States. However, Kerala was
feeling belittied that they have not been taken care of. Some announcement
was made yesterday, by the Railway Minister. (/nferruptions) For
Pondicherry, a lot of schemes have been announced.

As far as freight tariff is concerned, it has been reduced on a number of -
commodities. A consortium has been made. It has been proposed to make
proper utilization of wagons to increase the revenue. There was an argument
from the other side, that the Railway Budget has not contributed to the
development of the economy. | would like to answer that point because
the Railways is a sector where forty per cent of the goods are carried,
more than 20 to 30 per cent populatin of the country travel by it. It is a
cheaper mode of transport. The Railway Minister has definitely to be
congratulated for not touching the fare and freight charges. It is definitely
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helping the economy of the country. The argument made by the other side
that it is not helping the economy of the country is not acceptable because
itis helping the industry, the agriculture and the social sector. The Railways
is helping every sphere of the society.

As far as the Southern States are concerned, Tamil Nadu has got a lot
of railways. The credit goes to the hon. Railway Minister. (Interruptions)
Still a lot has to be done. The hon. Minister of State belongs to our
neighbouring State. | have been telling from the beginning and one hon.
Member from AIADMK also made a demad that Pondicherry-Bangalore
Railway line survey should be done. It is economically very viable. Apart
from that, the hon. Minister should see to it that it covers most of the rural
population in this area. It connects three States, that is, Tamil Nadu,
Karnataka and Pondicherry. It is a viable area. A survey was done and it
was accepted when Shri Jaffer Sharief was the Railway Minister, but still it
has been in cold storage. What are they going to do? It is very good that
the survey has started between Chennai-Pondicherry-Cuddalore line. Itis
an East Coast line. It will develop tourism in that area. | congratulate the
hon. Minister for that. Then the railway line electrification between
Pondicherry and Villupuram has been announced in this Budget. | would
like to tell the hon. Minister that by train it takes a minimum of seven
hours to go from Pondicherry to-Chennai and by road it takes 2-2 1/2
hecurs only. | request the hon. Minister to have a Shatabdi train because a
lot of tourists are coming. Tourist potential has increased there. | request
the hon. Minister that there should be two trains for Pondicherry and two
trains for Chennai. In between, the hon. Minister's constituency will also
get advantage because the train goes to Villupuram-Tindivanam-
Chengalpattu-Chennai. Therefore, the traffic pontential is there
(Interruptions) It is not there. (Interruptions) it will help my constituency. |
am referring to that. (Interruptions)

MR. DEPUTY CHAIRMAN: He represents that State. (Interruptions)

SHRIV. NARAYANASAMY: Fortunately, the hon. Minister's constituency
is also there. (/nterruptions) That is what | am telling. (/nterruptions) The
hon. Minister is fully aware that traffic potential is high in that area. Therefore,
1 request the Minister to consider that aspect.

. Then | come to the Karaikkal region of Pondicherry. In the Karaikkal
region, Mayilduthurai, which isthe constituency of Mr. Mani Shankar Aiyer,
a new train has been started. It goes up to the temple town. There is a
Shanishwara temple there in Thirunallar. (/nterruptions) Therefore, it has
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been given. (Interruptions) That Shanishwara temple is a world famous
temple. It is the only temple in Thirunallar. People from not only North
India, but all over the world go there. We want to develop it as a temple
town. We need Thirunallar connection which the hon. Minister promised
earlier. That has to be done.

Sir, when Mr. Jaffar Sharief was the Minister, a train was there from
Tiruchirapalli-Nagore-Karaikkal. Now it stops at Nagore. It does not go to
Karaikkal. It is only 7-8 kilometres from there. It has been sanctioned.
(Interruptions) It comes via Thanjavur-Kumbakonam, which is the
constituency of Mr. Vasan also. (/nterruptions) Sir, it has been neglected
so far. Now the UPA Government is giving a lot of importance to Tamil
Nadu and Pondicherry. You have to accept that. (Interruptions) The NDA
Government neglected the State totally. Mr. Thirunavukkarasar is sitting
here. He knows fully well. The Minister from Karnataka had taken up all
these earlier. Now the hon. Minister is from Tamil Nadu, he has to do
something for Tamil Nadu. (Interruptions)

MR. DEPUTY CHAIRMAN: Mr..Narayanasamy, please conclude.
(Interruptions) This is not a private talk between Members. (/nterruptions)

SHRIV. NARAYANASAMY: Sir, | will take only one minute. Sir, we are
connected with four regions. We are near Tamil Nadu, Andhra Pradesh
and Kerala. So, you should take care of this constituency. (/nterruptions)
Sir, kindly permit me to speak. (/nterruptions)

SHRI SU. THIRUNAVUKKARASAR: Mr. Narayanasamy, you are talking
. only for your neighbours. You should talk for Pudukottai also. You should
talk for everybody. (Interruptions)

SHRI'V. NARAYANASAMY: There are two trains going from Chennai to
Cochin. It goes via Mahe.

Sir, the Pondicherry people, when they go to Mahe, don't have reservation
facilities in train. They should have reservation facility in the train. Then,
Sir, we also need reservation in the train which runs between Yanam region
and Kakinada. (/nterruptions)

AN HON. MEMBER: Whey are you asking for reservations?

SHRIV. NARAYANASAMY: Because CMP is commited for reservation
only. Sir, the Government servants of Mahe and Yanam are working in
Pondicherry and Karaikal. Therefore, | want the hon. Minister to consider
these demands and help our State.
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Sir, this Budget is a balanced Budget, and a poor-oriented Budget. It
takes into account the welfare of the common man. But, Sir, a criticism
has been made that, economically, it will not help the country. That is
absolutely wrong.

Secondly, | would like to make one more point and then conclude.
The hon. Members from the other side have said that security aspect
has not been taken care of. As far as security is concerned, Sir, if you
see the figures that have been given, you will find that, accidents have
. been reduced. The accidents have come down. Therefore, security
aspect has been taken care of, within the available resources The
hon. Railway Minister has given Rs. 24,000 crores for Railway
Development Fund. it is a welcome step. For years to come, Railways
will definitely compete with the road sector and also the aviation sector.
Thank you.
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SHRI SHANKAR ROY CHOWDHURY (West Bengal): N.r. Deputy
Chairman, Sir, | wanted to take advantage of the presence cf Shri Lalu
Prasad here. | have nothing to say on the Railway Budget.

MR. DEPUTY CHAIRMAN: He is not here.

SHRI SHANKAR ROY CHOWDHURY: But Mr. Velu is there. | would
like to make two specific points, no new railway lines, no new trains, no
halts, nothing. Number one, the metro railway Calcutta has got a station
{Transliteration of Urdu Scrip.
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called Maidan station. Since it is the Jubilee Year of Shri Aurobindo, we
have taken a proposal, through the West Bengal Government, to the Railway
Ministry that the Maidan railway station should be renamed as Shri
Aurobindo Station. 3H&HT :5 & I A FE AEEHLEA |

My second point is about gallantry award winners. Today, a series of
Param Vir Chakra awards are given to the winners and to the next of kin,
in case of posthumous, which most of them are. They are given certain
good facilities by the Railways including on the Shatabadi and the Rajdhani
trains. We have got no problem with that. But, as you know, Sir, apd as
you have attended various award ceremonies, majority of the awards which
we are getting now are of the Ashok Chakra series. They are not of the
Param Vir Chakra series. Again, most of them are posthumous. They
nave been given similar facilities except the facility of travelling on the
Shatabadi and the Rajdhani trains. | have taken up this issue. The Railway
Minister has been kind enough to reply also, but, apparently, it could not
be taken up because the Shatabadi and the Rajdhani trains also include
meal fares.

| think, Sir, people have been killed. They have laid down their lives.
This much surely the Railways can do for them. | would request Mr. Velu
to kindly take it up.
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MR. DEPUTY CHAIRMAN: The general discussion on the Railway
Budget is over. The hon. Minister for Railway$ will reply to the debate
tomorrrow after the Question Hour.

Now, we will take up the next item, i.e., Statement by Minister. Shri
Kantilal Bhuria to make a statement regarding the status of implementation
of recommendations contained in the Second Report of the
Parliamentary Standing Committee on Agriculture.

STATEMENT BY MINISTER

Status of Implementation of second report of Parliamentary
Standing Committee on Agriculture
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